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PRESIDENTS SECRETARIAT

New Delhi-110004, Ihc 1st January 1980

No. A-39056/1/76-Admn.—Shri K. C Madappn, IAS,
Sectelary to (he President, retired from service wilh, effect
from the afternoon of 31st December, 1979, on attaining
the age of superannuation.

A. D. NAG, Umler Secy, (Admn)

KAJYA SABHA SECRETARIAT

New Delhi, the 11th January 1980

No. RS/2(vii)/K0-Personncl.—Shri U. S. Goswami who
was appointed to officiate as Editor with effect from the
19th November, 1979 vice Shri S. K. Hhakri, Editor, granted
lea\e vuh> this Secretariat Notification No. RS/2(vii)/79-
Personnel, dated the 22nd Novembor, 1979, reverted to his
substantive post of Assistant Editor, with effect from after-
noon of the 5th January, 1980.

2. Shri S. K.. Sarna who was last allowed to continue
to officiate as Assistant Editor Wee Shri U. S. Goswatni
appointed to officiate as Hditor vide this Secretariat Notifi-
cation No. RS/2(vii)/79-Personncl, dated the 26th Decem-
ber, 1979, has been allowed to continue further in that
post vice Shri K. L. Vij, Assistant Editor, granted leave.

K. S. VENKATARAMAN,
Senior Personnel Officer

PAY AND ACCOUNTS OFFICE

New Delhi, the 11th January 1980

No. PAI)/RS/AUDIT/O,O./80.—Shri Jit Ram Verma,
Officiating Assistant who was appointed to officiate tempo-
iKrilv ;J> Executive Officer in this office with effect from 15th
September. 1978 vide this office Notification Nos. PAO/
RS/AUDIT/O.O./79 dated 15th September, 1979 and Ilth
December, 1979 reverted to his officiating post of Assistant
with effect from the afternoon on 10th January, 1980,

H. S. PANCHAL,
Pay & Accounts Officer,

Rajya Sabha

LOK SABHA SECRETARIAT

New Delhi-110001, the 5th January 1980

No. PF. 1151(3)/AN-I/GN-1O5/8O.—The following per-
manent Translators are Appointed as Assistant Editors in an
officiating capacity with effect from the date shown against
each upto 30th June, 19R0: —

1. Shri P. C. Bhatt—1-1-1980.

2. Shii V. C. Chaudhary—2-1-1980.

3. Shri R. P. Agnihotri—4-1-1980.

AVTAR SINGH RTKHY, Secy.

New Delhi-110001, the 5th January 1980

No. PF. 44(3)/AN-IGN-103/80.—In continuation of this
Secretariat Notification No. PF. 44(3)/AN-I/GN-95/79
dated the 15th December, 1979, Shri Kailash Chand, perma-
nent Personnel & Executive Officer, will continue to officiate
ns Senior Personnel & Executive Officer in scale of Rs
1200—1600/- upto 14th February, 1980.

H. L. SAIGAL, For Secy.

New Delhi-110001, the 5th January 1980

No. PF 98(3)/AN-l/GN-104/80.—In continuation of
this Secretariat Notification No. PF. 98(3)/AN-T/GN-
96-/79 dated the 15th December, 1979, Shri R. L. Thanoch,
permanent Personnel/Executive Assistant will continue to

officiate as Personnel/Executive Officer in the scale of
Rs. 650—1200/- upto 14th February, 1980.

B. L. SAIGAL, fur Addl. Secy.

CABINET SECRETARIAT

New Delhi, the 7th January 1980

No. A-190I4/l/79-Ad. I.---The President is pleased to
appoint Shri K. Ruminh, a Grade I Officer of the Central
Sccrdariut Service, as Deputy Secretary ('Selection Grade of
the CSS) in the Cabinet Secretariat with effect from 23rd
January, 1980, until further orders.

V1NOD VAISH, Dy. Secy.

DEPARTMENT OF ELECTRONICS

New Delhi-110003, the 9th January 1980

No. 2<6j/79-Adm. I.—In continuation oC this Depart-
ment's Notification No. 2(15)/77-Adm. I dated 10-1-1979,
the period of deputation of Shri Jagdish Lai, permanent
Section Officer in the Department of Atomic Energy, to the
ex-cadre post of Section Officer in the Department of Elec-
tionics i\ heieby extnded for a period of 2 years with effect
from 8th January, 1980 on the existing terms and
conditions.

V. BHATIA, Under, Secy.

ELECTRONICS COMMISSION

(1PAG) ,

New Delhi-110062, the 7th January 1980

No. 6(4)/79-Adm.—The President is pleased to appoint
Shri A. D. Teckchandani as Senior Systems Engineer in the
Electronics Commission, Industrial Electronics Promo-
tion Programme on contract from the forenoon of the
26th December, 1979 for a period of six years or until fur-
ther orders whichever is earlier.

N. SESHAGIRT, Director (IPAG)

DEPARTMENT OF SPACE
(BRANCH SECRETARIAT)

New Delhi-110003, the 8th January 1980

No. 1/25/78-DS.—In continuation of this Dcpkurtment't;
Notification of even number dated 7th September, 1979, the
Additional Secretary to the Government of India in the
Department of Space, is pleased to approve the continued
appointment of Shri Sbyam Singh, Permanent Hindi Trans-
lator, as Hindi Officer on a purely temporary and ad hoc
basis, in the Department of Space with effect from 1-1-1980
to 29-2-1980 or till the date of the constitution of the Cen-
tral Secretariat Official Language Service, whichever is
earlier.

M. C. KAPILA, Administrative Officer
For Addl. Secy.

MINISTRY OF PLANNING

DEPARTMENT OF STATISTICS

New Delhi, the 7lh January 1980

No. A-12026/2/79-NSS. I.—The Chief Executive Officer,
NSS Organisation hereby appoints Shri S. R. Dusgupta, Assis-
tant Superintendent in the West Bengal (S) Regional
Office of the Field Operations Division, NSS Organisation at
Calcutta to the post of Superintendent on ad hoc basis in
the same office with effect from the forenoon of 19th
October 1979 upto 23rd November 1979 vice Shri A. K.
Das, Superintendent granted leave.

V. D. AHUJA, Under Secy.
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PLANNING COMMISSION

New Delhi-110001, the 9th January 1980

No. A. 33024/ 159/7K-C.M.—Shri M. C. Vcrma, Chief
(Ml1), Planning Commission, pioceeded on deputation foi
training in U.K. under the Colombo Plan with effect from
29th December, 1979 (aRernooii).

The 10th January 1980

No. A. 1101 l/3/73-Adm. I.—The President is pleased
to appoint the undeimenlioncd officers of Giade 1 of the
Indian l.conoime Service in the Planning Commission in the
posts indicated below againsi each in n teiaporaiy capacity
with clfteL lrom the forenoon oL the isth January, 1'JKO :—

1. Shii 5. K. (jiuil, Adviser (Financial Resources)—Ad-
viser Monetary Policy and Development.

2. Shri D. R. Gupta, Adviser (Monetary Policy &. Deve-
lopment)—'Adviser (Financial Resources).

Y. MOHAN, Director (Admn.)

MINISTRY OH LAW, JUSTICE AND COMPANY AFFAIRS

(LEGISLATIVE DEPARTMENT)

New Delhi, the 3th January 1980

No. A. 12025/2/79-VSP(Admn,),—Dr. 11, N. Mani relin-
quished charge of tiie post of Editor in ihe Vidhi Sahitya
Prakaahaii, Legislative Department. Ministry of Law, Justice
and Company Affairs with efTccl i'roin tho afternoon of the
19th Decembei, 197V, on his selection for appointment as
Dcpnly Legal Adviser (Grade Hi of. Central Legal Service)
in the Department of Legal Affairs.

M. P. SINGH, Under Secy,

(DEPARTMENT OF LEGAL AFFAIRS)

New Delhi, the 1st January 1480

No. F.36< l3)/79-Judl.—-The President is pleased to ap-
point Shii Sycd Tnr,:,adqne Huv;ain, Advocate as the Central
Government Standing Counsel for the Civil Litigation work
o[ the Oni'-al Government in the High Court of Jammu &
Kashmir at Srinupnr with oiled liom the 30th November
1979 (afternoon).

K. C. D. GANGWANT, Addil. Legal Adviser

New Delhi, th'_- 31st December 1979

No. A-l2023(7)/7y-Adm.llT(LA).—In exercise of the
poweis confer: ed by sicti'iji 252 of the lncomt-lax Act,
1961(43 of 1961), the PicMd^pt is peUiied to appoint Miss
Fa-thima Becvi m Judicial Member of the Income-tax Appel-
late Tribunal with effect from the date she assumes charge
of her oflic,' and until lurfher ordeis.

No. A-12023( 17)/79-Admrj.lIIlLA).--ln exercise of the
powers conferred by section 252 of the Income-tax Act. 1961
(43 of 1'JfilK the President is pleas.e-1 to appoint Shri V. P.
Elhencc as Judicial Member .of the Tniome-tex Appellate
Tribunal with effect from the date he assumes chaige of his
office and until further orders.

The 2nd Januaiy 1980
i

No. A-l?.023(13),70..Adrn.TIT(I.A).—Tn exercise of the
powers conferred by section 252 of the Income-tax Appellate
Act 1961 (43 of 1961), the President is pleased to rnpoint
Shri S. Rajnratnam as Accountant Member of the Income-
tax Appellate Tribunal with effect from the date he assumes
charge nf h;s office and until further orders.

MOOL RAJ, Under Secy.

(DEPARTMENT OF COMPANY AFFAIRS)

NLW Delhi-1, the 7th Jaiiua-i> 19H0

viu. PFG(,337) /Admn Jl/'/o.—in exercise of iiti. poweis
conterreil by suo-seciion I (A) ol HccLion 4-iiS oi the Com-
panies Act, I9iu (L oi 195b), the Central uovuniUtiH have
appoinleu Shu Puoran cnanura, as ^sisiLiiU (Jllici^i Liqiu-
ufuor, in the orticc ol the Oliicial Liquidaioi, Hiyh CouiL of
ijeliu wall ell'ect irom the 9-J.1-1979 (ioici-.oon) uiitil lurihcr
orders.

J. On his tiuiislcr Shri Pooran Chandia- lelinquUhed charge
ot Olncial Liquidator, High Louit or Onssa, CuUack on
Z9-1U-19/9 (loienoon).

The 10th January 19fciO

No. PFR(S3j/Admn.ll/69.—Shii l\ k . S. Biswas, a
Urade 111 Ofhcer oi Accounts Branch of the CentiaJ Com-
pany Law Service and olliciating as Inspecting otliccr in the
ollii-c ot Regional Director, Company Law botfid, CaJcuita,
Lesigncd Jrom Govemmcat seivicc with cliecl irom tnc Ltftcr-
iioon ol the 30th September, 1975.

No. PFG(3b2)/Admn.U/78.—In exercise ot the powers
coiueired by clause (a) of sub-section. 1 of Scetum 448 ol
Companies Act 1956 (I of 1956) the CentiaJ. Government:
have appointed Shri G. C. Gupta, Registrar of Companies,
Raja-sthan, Jaipur to hold additional charge oi the post oi'
CMncial Liquidator, Kajaafhau Fligh Court, Jaipur bench in
addition to bis own duties with ctlect from 26-12-1979 upto
the iorcnoon of 7th Januaiy, 19N0 vice Shri N. S. Gupta
granted leave.

No. PFG(383)/Admn.lI/79,—On the lecommendation of
the Union Public Service Commission, ihe President is pkascd
to appoint Shii D. M. Panajkar, Stnior rcemiicai Assistant
oi the ollice of Registrar oi" Companies, Bombay to grade IV
ol the Legal Branch of Ihe Central company 1 aw Service
in an officiating capacity and post him as Assistuul Registrar
o£ Companies in the oihee oi Rcgisiraj of Compuniea, Delhi
and Haryana, New Delhi with ctlect from the 2Kth Novem-
ber, 1979 (forenoon), until further orders.

2. In exercise ol the powers conferred by sub-section (2j
oE Section 609 of the Companies Act, 1936 (1 ot 1956), the
Central Government have appointed Shri D. M. Panajka-r as
Assistant Registrar ot Companies in the office ot' Registrar
of Companies, Delhi and Haiyana, New Delhi with effect from
the forenoon of 28th November, 1979, until furlhei ciders.

The 11th January 1930

No. PFR(81)/CLA/69-yol. II.—On the recommendations
ol the Union Public Service Commission, the Pi evident is
pleased to appoint Shri O. P. Chad ha to officiate in Grade II
of the Accounts Branch of the Central Company Law Service
with effect irom the forenoon of ihe 22nd Docsmbc:', 1979,
until further orders.

2, Tn exercise of the powers conferred by sub-section (2)
of Section 609 of the Companies Act, 1956" (I or 1'->.M>I, the
Central Government have appointed Shri O, P. Chadh,i, as
Registrar of Companies, Uttar Pradesh, Uasinur with effect
fioni the forenoon of the 22nd Decemhar. 1979 until further
orders.

I. I , NAG PAL, Under Secy.

New Delhi, the 9th Januaiy 1980
No. A-38014/18/78-Admn.T—On Attaining the age of

superannuation, Shri H. L. Khosla, a permanent ofhcer ol the
Assistants Grade of the Central Secretariat Service on the
Cadre of the Department ol" Pdueation, Ministry of Education
and Socin-I Welfare and olliciating as Section Officer in the
Department of Company Affairs, Ministry of Law, luitice and
Company Affairs, has retired from Government service on the.
afternoon of the 31st December, 1979.

V. P. UPPAL, Under Secy.

DEPARTMENT OF PARI.TAMFNTARY AFFATRS

New Delhi, the 1st January 19S0
No. F.3C3 ) /79-Admn.—In continuation of this Department

Notification of even number dated 22nd October, 1979, the
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Sccrc!:uy. Deparlmeuf of Parliamentary Affairs has tonlinucd
ihe appointment ol Shri. I i>- Shaima, a pcimancnt Assistant
("i!" IIIL- Depaitmenl as Section Offiicr in :m officiating eiipncitv
and oi- ad-hoc basis in the s;irne Depai-lmdnl uptu 29th
K-biuaiy, 1980.

No. F.3(3) 7°-Admn.—In continuation of this Department
Nolilic.niion of even number dated the 22nd October, 197q ,

ihc Secretary, Dcpartm< nt a P.uiinmcntary Aflaiis hns conti-
nucd the appointment of Shri Hh:i<>wan D.i\s a p>.Tinai^nt
Assistant oi the Department1 us Section "Lilliccr in an olTioii-.tiriK
capacity and on ad-hov b,\?.h in T!r: s;ime Drp.nrlnT.nl jptrv
29th February, 19M).

M. L. AHUJA, Unde'- Secy.

MINISTRY OF HOME AFFAIRS

New Dclhi-110001 the 11th January 1980

No. ]401fV47-79-L'TS - In relaxation of rule 25(3) of Delhi and Andaman and Micobar Islands Polic; Service Rules. 1971 and under
rule 36 thereof, and in consultation with the Union Public Service Commission, the appointment of the undermentioned officers to the 'duty
posts'of Delhi and Andaman and Nicohar Islands Police Service in the Delhi Administration is continued from the date indicated against
each upto l i s t December ,I97Q Or (ill these posts are tilled on a regular hasis, whichever, is earl IT :—

S. Mo. Name of officer

S/Shri

1. Des Raj No. D-J/R . . . .
2, K.M. Mahajan DA/56 . . . .
3. Chander Sain D.I/46 . . . .
4. Mohan Lai D.I/44 . . . .
5. Hari Gobind D.T/68 . , . .
6, lndei jcet Singh 'D.T/143

7. B a l K i s h a n D - I / 1 4 f i . . . .

8. H a r m i n d e r Singh D-I/147

9. Daljcct Singh D- l / 148

10. Bal K i s h a n D - l / l 4 9 . . . .

11 Kajjan Singh D- l /150 . . . .

12. Jog inder Singh D-I/237

13. Laia R a m D - 1 / 2 4 4 . . . .

14. Pa rbha t i La i , D-T/93 . . . .

D e s i g n a t i o n of the pos t held

. Assis tant Commiss ione r of Police.

Do,
Do.
Do.
Do.
Do,
Do.
Do.
Do,
Do,
Do.
Do.
Do.
Do.

Dale of a p p o i n t m e n t

I2-7-7K (F-N)

13-7-78 ( F N )

24-2-79 ( F N )

13-7-78 (FN")

24-2-79 ( F N )

24-2-79 ( F N )

24-2-79 ( F N )

24-2-79 ( A N )

5-3-79 ( F N )

3-3-79 ( F N )

5-3-79 ( F N )

12-7-78 ( F N )

13-7-78 (FIND

24-2-79 ( F N )

S.C, SIIARMA, Dy. Secy,

New Delhi-1, the 7th Jauntily 1980

No. 12032/1/7S-OLE.—Shri J. A. Pandit Rao, Stenographer
Grade IN of Hindi Teaching Scheme Bombay of the Depart-
ment of Official Language", Minktiy of Home Affairs is
appointed as Assistant Director (Typina and Stenography)
under \hc Hindi Teaching Schema of this Department on
ad hoc ha=k fio-n 7-2-1976 to 3-8-1977.

P. S. NTGAM, Under Secy.

New Delhi-110001, the 7th January 19S0

No. A.320I4/8/7i-Ad.T(A)-—The President of Indin is
pletisi'ii to appoint Shri S. M. SahaWa, permanent Assistant
of CSS Cndre cf Ministry of Home Affairs to officiate as
Section Officer of Ihe said cadre on ad hoc basis in the M.H.A,
(P) with effect from 12-12-1979 (F.N.) for a period of 45
days or till thr time the a-ppointment is made on regular bisis
or whichever is earlier.

The 8th Tanuary 1980

No. 3SOI7/1. 79-AJ.IfAl.—Consequent upon attaining the
a"c of superannuation, Shri P. H. Ram Rakhiani, Section
OfTiccr of tlv CSS Cadre of the Ministry nf Home AITnirs.
rrtirrd from novrrnmcil Service with effect from the aftemoan
of the ?Oth November, 1979.

The 9th Tanunry 1980

No, A 32013 3/79-Ad.l(A).—The Presjdrnt is nieased to
appoint Shri J. Sriniva-san, a Grade-T Officer oT ihe CSS.
wfvkiri"- ns Undc1 Secreturv in the Ministrv of T-Tom; Aflair^
'o of7icia!e in (he Scleciion Grnde of (h:it Sorvicf fo'- a petind
'••f fiO davs with effed from' the forenoon of 1-1-1980.

The Prescient \i also pleased to appoinl Shri L Srinivasan
:i° TVnniv Secretary in the Ministry of Home Affairs for a
period of 60 days wilh effect from the forenoon of 1-1-1980.

The 10th Ta-mmry 1')80

No. A.11013/7 79-Ad T( A)—In contimiation of this
Ministry's nolificalion o[ even niMitier dated. 26-6-1979, the
Piesident is pleased to appoint Shri P. S. Raturi as Officer on
Special Duty (JNA) in thr Ministry ol" Home AIIairs in an
honoraiy capacity fur a furfhfr pei iod 1 ram 14-12-79 to
29-2-80.

No. A.32014 l24/79-Ad.T( A).-— Consequent upon his inclu-
sion in the Select List of 197K for appointment as Section
Officer on the basis of tha Combined I.til.. Departmental

• Competitive Examination, 197K and allocation to Ministry of
Home Affairs Cndre. the President is pleased to appoint Shri
J;;ishi Ram as Section Officer in 1hc Ministrv of Home Affairs
(Proper) wilh effect1 from 31-12-1979 (forenoon) till further
orders.

No. A.32OI3/2/Sn-Ad.T( A).- -The Prrcident is nlcased to
appoint Shri N. C. Hakshi. a Grade ( Officer of the Central
Seel I1. Service to officiate an ad hoc basis in the Selection
Grade of that Service from the fo'epoon nf 1-1-1 <)N0 toi
29-2-19R0,

2 The President is also pitased to appoint Shri H. C.
Bakihi as Dcputv Secretary in the: Ministrv of Home Affairs
I'nr the aforesaid period.

Tho 11th January |9«0

No. 1*1011/1/78-Ad.T Cell.—Tn continuation cf <T-iii Minis-
try's Notification of even number dated |0-1()-ln7N. The
Ppicsident is rlensed to cxtfrd thf anpoiiiment of Slui n K.
P;in![>rahi, I.P.S.. ns Tn"pcctnr Grn'-'-nl of Pol.'rp, in (he Shah
Cumniission of Tnciuiry of Home Affairs from 3 i-12-78 (AN)
to 31-1-79 (AN).

V. P, LUTHRA, Under Secy.
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New Ddhi-110001, the 15th January 19N0

No. I-l 1014/I.V78-1PS.—Under Rule 6 of the Indian
Police Service (Cadre) Rule,'1054, and v,ith the concurrence
of the Governments ol Andhni Pr.'desh and Bihar, the Central
Ciovt. hereby depute for a period of two yrars> with effect from
23-1 I-197V (AN), Shri S. S. 1'- Yadav, :in officer of the
]ndi:m Police Service, borne on the entire of Andlua Pradesh,
lor service under the Govt. of Bihar.

B. f . GUPTA, Under Secy.

New Delhi-1, the lllh ranuarv HHO

No. U-14OI6'29/79-UTS.—The President 'is pleased to
promote Shri S. R. Arya>, IAS (Union Territories), to the-
Selection Grndc of the Indian Administrative; Service with
effect fiom 1st January, 1980, until further oiders.

A. N. KHAl F. Desk Officer

DF.PARTMhNT OF PERSONNEL AND ADMINIS-

TRATIVE REFORMS

New Delhi, the 8th Jnnuary 1980

No. 24013/3/79-ATSUV).—The President is plenscd to
accept the resignation of Shri A. B. Kudia, a member of the
!ndi:in Forest Service borne on the West Bengal Cadre of the
Service with effect from 3rd January. 1974.

D. C. MTSRA, Dy. Secy.

New Delhi, the 8th January 1980

No. ]3018/7/79-1HS.—Shri G. D. Singh, a permanent
Gra-Jo III officer of the Tndian Economic Service and officiat-
ing in Grade I of the Service retired from the Indian Economic
Service under f-'.R. 56(k) with effect from the afternoon
of the 3rd December. 1979.

The 9th January 1980

No. 12016/2] /70-TSS.—The President is pleased to appoint
Ihe following candidates who completed successfully at (he
Indian Economic Service'Indian Statistical Service F.\riminn-
tion held in 1978 to Grade IV of the Indian Statistical Service
under Rule, 8( l ) (a)( i ) of Ihe Tndian Statistical Service Rules,
1961 on probation for a period of two years w.e f. 8th
November, 1979 | F N , ) : —

(1) Shri Gnlab Singh
(2) Shri Surcndra K. Shivnani

P. G. l.ELE. Dy, Secv.

New Delhi, the 14th lanuary 1980

No. l4013/l/79-AT,S(1TT)-Vol. TI —In exercise of the
Dowers conferred hy rule 3A of the Indian Administrative
Service (Probation) Rules, 1954, the President is pleased to
fOnlirrn. in the Tndiiwi Administrative Service, S/Shri Sat I.al
Kaul nnd N. A. Kamili. members of the Tndian Administrative
Service borne on the State' Cadre of lammu and Kashmir
with effect from the 27th January, 1979.

R. C. SAMAL. Dy. Secy.

New DclhM 10001, the- 4lh January 19K0

No. A-1902]/5/75-ARCA).—In continuation of this depart-
ment's Notification of even number dated 7-12-1979, the
President is nienscd to continue Ihe appointment of Shi i H. K.
Varrna Under Svcre.truv on ntl-lmc brisis with effect from
1-1-1980 to 31-1-19K0, or till a wuhir incumbent joins dutv,
whichever is enrlier.

B. KUMAR, Under Secy.

New Delhi, the 7th January 1980

No. 13016/3/78-Trg ,1.—The President is pleased to appoint
Shri Kashmir Singh, Research Officer (Group A), Depaitinent
of Personnel and A. R, as Depuly Uiiector (Management
Services) in the Institute of Secretariat Training & Manage-
ment, New Delhi, on deputation basis with effect from
December 17, 1979 (forenoon) until further orders.

The 15th January 1980

No. 13016/9/77-Trg.T.—The President is pleased to appoint'
Shri C. N. Sudarsanan, a Grade T Ofliceir of the Central
Secretariat Service, presently holding the ex-cadre post of Joint
Director (Behavioural Training) as Joint Director (Financial
Management) in the Institute of Secretariat Training and
Management, New1 Delhi, on deputation basis, with effect from
the 9ih November, 1979 to the 31st May, 1980.

J. C. S. VTDYARTHI, Under Secy.

Now Delhi, the 7th January 1980
No. A.32013/2/79-Ad.L—The President is pleased to

appoint Shri O. P. Bansal, a Grade T Officer of the Central •
Secretariat Service to officiate in the Selection Grade of that
Service for a further period of 37 days from 3rd January,
1980 to 8th February, 1980 and to appoint him as Deputy
Secretary in the Department of Personnel and Administrative
Reforms for the aforesaid peiiod.

The 14th January 1980
No. A.12025/9/79-Ad.I.—The President is pleased to

appoint Shri B. R. Arya as Research Officer (Group-A) in
the Department of Personnel and Administrative Reforms with
effect from the forenoon of 31st December, 1979 until further
orders.

O. P. DANG, Under Secy,

New Delhi-1, the- 10th January 1980
No. 13017/22/79-AIS(I).—Under rule 6 of. the Tndian

Administrative Service (Cadre) Rules, 1954 Hnd with the
concurrence of the Government of Gujarat and Orissa, the
Central Government hereby deputes for a period of two
years Shri K. C. Mohap&tra of the Gujarat Cndrc for service
under the Government of Orissa or under a company associa-
tion or body of individuals whether incorporated or not, which
is wholly or substantially owned or controlled bv the Govern-
ment of Orissa. The deputation will take effect from the date
from which Shri Mohapatra hands over Ihe cha-rcc in the
poit held by him under the Government of Guiarat.

No. 13017/28/79-ATSfI) .—Under rule 6 of the Tndian
Administrative! Service (Cadre) Rules. 1954 !)nd with the
concurrence of the Government of Orissi and West Bengal,
thr Central Government hercbv deputes for a period of two
years Shri R. C. Roy of the Orissa Cadre for service under
the Government of West Bengal or under a companv associa-
tion or bodv of individuals whether incorporated or not,
which is whollv or substantially owned or controlled bv the
Government of West Bengal. The deputation will take effect
from the date from which Shri Rov hands over rhr charce
in the post held by him under the Government of Orissa.

No. 13017/32/79-ATSfI).—Under rule 6 of the Tnclhn
Administrative Service (Cadre) Rules. 1954 pnd with the
concurrent-.? of (he Government', of Kerilri. Maninur n-nrf
Tripura, the Central Government herebv deputes for a period
of two years Shri C. Balajiopil of the Maninur-Tiipura ioint
cadre for service under the Government nf Ke'ila or under
a comnnnv association or bodv of individuals whether incor-
riornt'vd or not. which is whollv or substantially owned or
controlled bv the Government of Kernia. The deputation
will take cflVnt from the datr from which Shri P. Bri1n"oml
bands over the* charae in the post held by h;m under the
Government of Manipur.

The 11th January 1980
No. 13016/3/79-ATS(T)—In exercise of the powers conferred

by sub-rule(l) of Rule 5 of the Tndian Police Servico (Cadro)
Rules, 1954, the Central Government, in consultation with the
State Governments concerned, hereby allocates the cadre officers
mentioned in column 2 of tho Table below to the cadre mentioned
in the corresponding entry in column 3 thereof.
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Explanation:—For the purpose of this notification, a 'Cadre
Officer' means a member of tho Indian Police Service appointed
to that service on the results of tho Indian Administrative Sor-
vice etc. Examination, 1977.

THE TABLE

S. No. Name of the Cadre Officer

1 2

S/Shri
J. Vidya Nand Garg . . - .

Cadre to which alloca-
ted

3

Andhra Pradesh
2. Kadiyal Jayachandra Subbarayalu Andhra Pradesh
3. Mallela Babu Rao .
4. Jayanto Choudhry .
5. N. Ramachandran .
6. Bisesayo Kozo
7. Rajlva Ranjan Verma
8. P. Madhusoodanan Nalr
9. ArvJnd Verma

10. Suprebhat Das
U . K . Kumarasamy
12. Musnipally Ratan
13. Ittyavira Kallivayalll Abraham .
14. Shankar Mahadev Bidari
15. Kuchanna Srinivasan
16. Dharam Pal Negi .
17. Netto Desmond Anthony Issac
18. K.S. Balasubramanian
19. Kundan Singh Jangpangi .
20. Anil M- N^vunoy
21. Ramcsh Sharnri
22. Sant Kumar Paswan
23. Ranjan Mookerjeo
24. Pinak Pan! Prasad Sharma
25. Amba Lai Verma
26. Sanjay Sinha
27. K. Saleem All . . .
28. Rajinder Khanna
29. Rajan Gupta
30. Parash Moni Das
31. Arvind Kumar Jain
32. Bhaskar Chattcrjee

Andhra Pradesh
Assam-Meghalaya
Assam-Meghalaya
Assam-Meghalaya
Bihar
Bihar
Bihar
Bihar
Gujarat
Gujarat
Jammu & Kashmir
Karnataka
Karaataka
Karnataka
Kerala
Kerala
Kerala
Madhya Pradesh
Miidhya Pradesh
Madhya Pradesh
Maharashtra
Maharashtra
Maharashtra
Manipur-Tripura
Manipur-Trlpura
Orissa

, Punjab
Punjab
Rajasthan
Rajasthan

1 2

S/Shri
33. Jasbir Singh . . . .
34. Amir Chand Negi .
35. Kuppusamy Ramanujam
36. Amit Verma . . . .
37. Ranjit Narayan
38. Satish Chandra
39. Smt. Vimla Mehta
40. Dfflp Trivedi . . . .
41. VJjay Raghav Pant
42. Rizwan Ahmad
43. Rajiv Kapoor . . . .
44. Suresh Chandra Panda
45. Shekhar Sinha
46 Kashmir Singh
47. Byendra Singh
48. V.V. Thambi . . . .
49. Gautam Mohan Chakrabarti .

3

Sikkirri
Sikkim
Tamil Nadu
Tamil Nadu
Union Territories
Union Territories
Union Territories
Utter Pradesh
Uttar Pradesh
Uttar Pradesh
Uttar Pradesh
Uttar Pradesh
Uttar Pradesh
Uttar Pradesh
Uttar Pradesh
West Bengal
West Bengal

The 15th January 1980
No. 13017/14/78-AIS(I).—In exercise of the powers

conferred by Rule 6 of the Indian Administrative Service
(Cadre) Rules, 1954 and with the concurrence of tho
Governments of Assam-Meghalaya and Andhra Pradesh,
tho Central Government hereby accords :—

1. ex-post facto approval to the extension of deputa-
tion of Shri M. Gopalakrishna, a member of tho
Indian Administrative Service borne on the cadre of
Assam-Meghalaya, for service under the Andhra
Pradesh from 26th October, 1979 to the date of
issue of this notification; and

2. approval to the continued deputation of Shri M.
Gopalakrishna for service under the Government of
Andhra Pradesh from the date of issue of this notift-
cation upto 25th October, 1980.

By order and in the name of the President.
No. 13017/25/78-AIS(T).—In exercise of the powers con-

ferred by sub-rule (2) of Rule 5 of the Indian Administra-
tive Service (Cadre) Rules, 1954, and with the concurrence
of the Governments of Tamil-Nadu and Kerala, the Central
Government hereby transfers, with immediate effect, Shri
Rudra Gangadharan from the I.A.S. Cadre of Tamil Nadu
to that of Kerala.

M. M. SINGH, Under Secy.

New Dolhi, the 14th January 1980 •

No. 4/81 /79-CSQ). The President is pleased to appoint the following permanent Section Officers of the Central Secretariat Service
in the Grade I of tho Service in a substantive capacity with effect from the dates mentioned against each :—

Name

1

S/Shri
I. M.V. Oak .
2. S.S. Alluwalia

3. S.P. Gupta -
4, A.C. Chowdhury
5. Nemichand Jain

6. Shailendra Kumar
7. S.L. Mehndiratta .
8. H.C. Bakshl
9. K. Chandrasekharan

10. Saran Singh
11. S.V. Seshadri
12. P.K. Sinha

Name of the Cadre in which working

2

Deparment of Education
Department of Economic Affairs
(Ministry of Finance)
Ministry of Health and Family Welfare
Ministry of Finance

Ministry of Finance (Indirect Taxes Divi-
sion).

Ministry of Finance (Indirect Taxes, Division)
. Department Science and Technology
. Ministry of Home Affairs

Ministry of Commerce
Department of Education
Ministry of Information and Broadcasting
Ministry of Information and Broadcasting

Date of Confirmation

3

17-3-1977
1-7-1975

1-9-1976
1-5-1977

1-7-1977
1-10-1977
1-2-1978
1^-1978
1-4-1978
1-4-1978

13-4-1978
1-5-1978

4_432GT/79
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1 2

1 3 . R . K . S a h a

1 4 . M . K . D i x i t . . . .

15. A.S. Krishnamurthy

16. S.L. Ahuja

17. L.H. Malik . . . .

18. J.R.K. Srivastava . . . .

19. B.L. Gupta . . . .

20. Sudarshan Sharma

21. Inder Singh Bist . . . .

22. S.S. Kulshreshta . . . .

23. Udo Ram

24. K.B. Lai . . . .

25. I.C. Bhatla

26. J.C. Saxena . . . .

27. S.S. Gupta

*28. O.P.8 Khanna

29. Surya Prakash . . . .

30. U . S . Kamra . . . .

31. M.L. Handa . . . .

32. V. Rajagopalan . . . .

3

. Department of Social Welfare

. Department of Industrial Development

, Department of Steel

. Ministry of Information and Broadcasting.

. Ministry of Information and Broadcasting,

. Ministry of Finance

. Ministry of Home Affairs.

. Ministry of Home Affairs.

. Ministry of Home Affairs.

. Ministry of Home Affairs.

. Department of Food.

. Ministry of Home Affairs.

, . Ministry of Communications

. Ministry of Labour

. Ministry of Home Affairs.

. Department of Industrial Development.

. Department of Supply.

. Department of Power

. Department of Power

. Department of Chemicals and Fertilizers,

4

1-5-1978

1-6-1978

1-6-1978

1-6-1978

1-6-1978

1-6-1978

1-7-1978

1-7-1978

1-7-1978

1-8-1978

1-9*1978

1-9-1978

1-10-1978

1-10-1978

1-11-1978

1-11-1978

1-12-1978

1-12-1978

1-12-1978

1-12-1978

ine t j tn January iyau
No. 4/84/78-CSCT)—The President is pleased to appoint the following permanent Section Officers of the Central Secretariat Servico

working in the offices shown against each to officiate in Grade I of the Service with effect from the date indicated against each, until fur-
ther orders.

S. No . Name

1. Shri S.K. Chanda

2. Shri Ripdaman Singh

Ministry/Department in which he is working

. Ministry of Agriculture and Irrigation,
(Deptt of Irrigation).

. Central Bureau of Investigation.

Date from which to
Officiate.

1-3-1979 (F.N.)

29-12-1978(F.N.)

No. 3/4/79-CS(i) .—The President is pleased to permit
Shri A. P. Atriv a Permanent Selection Grade Officer of th«
Central Secretariat Service who was working as Director in
the Ministry of Health and Family Welfare, to retire with

effect from the afternoon of 30th November 1979 in terms
of Ministry of Home Affairs, Department of Personnel and
A.R. Office Memorandum No. 25013/7/77-Estt . (A), dated
26th August 1977.

No. 3/4/79-CS(D—The President is pleased to permit the follwoing officers of the Central Secretariat Service working in the offi-
cers mentioned against each to retire from Government service from the eate indicated against each :—

S. No. Name

S/Shri
1. J.R. Jain .

2. B. Natarajan

3. M.N. Bhattacharya

4. K.H, Ramanathan

5. S. Dave . . . .

6. A.V. Sundarakrishnan

7. S.S. Misra

Grade of C.S.S.

. Permanent Or. T/Officiating
Selection Grade

. Permanent Grade I

Do.

. Permanent Section Officer/
Officiating Grade I.

. Permanent Section Officer/
Officiating Grade 1.

Do.

Do.

Post held
at the time
of retire-
ment.

Deputy Secy.

Under Secy,

Do.

Deputy Secy.

Under Secy.

Do.

Do.

Min./Deptt. in which
ho was working

Ministry of Agriculture & Irriga-
tion (Deptt. of Agriculture &

Cooperation).

Ministry of Shipping and Trans-
port (Transport Wing).

Department of Electronics.

Planning Commission.

Ministry of Industry Deptt. of
Industrial Development.

Ministry of Home Affairs.

Ministry of Law, Justice & Com.
Affairs (Deptt. of Company Affairs)

Date of retire-
ment.

30-11-79 (A.N.)

31-10-79 (A.N.)

30-11-79 (A.N.)

30-11-79 (A.N.)

31-10-79 (A.N.)

31-8-79 (A.N.)

31-10-79 (A.N.)
i

K.B. NATR, Under Secy.
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New Delhi, the 8th January J980

No. 14015/18/78-AIS(I).—In exercise of the powers con-
ferred by sub-rule (2) of rule 8 of Ihe Indian Administra-
tive Service (Recruitment) rules, 1954, read with sub-regu-
lation (4) of regulation 3 of the Indian Administrative t>cf-
vice (Appointment by Selection) Regulation, 1956, the
President is pleased to appoint S/Shri Ahi Bhusan Misra,
Samarendra Narayan Chowdhury, Frobodh Chandra Sen and
T. H. Sengupta, non-State Civil Service Ollicers of West
Bengal to the Indian Administrative Service, on probation,
and to allocate them to the cadre oi West Bengal under sub-
rule (1) of rule 5 of the Indian Administrative Service
(Cadre) Rules, 1954.

The 9th January 1980

No. 14015/43/79-AIS(l).—In exercise of the powers con-
ferred by sub-rule (1) of rule 8 ol the Indian Administrative
Service (Recruitment) Rules, 1954, read with sub-regulatiou
(1) of regulation 9 of tbe Indian Administrative Service
(Appointment by Promotion) Regulations, 1955, the Presi-
dent is pleased to appoint Shri Ram Niwas Sharma a mem-
ber of the State Civil Service of Uttar Pradesh to the Indian
Administrative Service on probation and to allocate him to
the cadre of Ultar Pradesh under sub-rule (1) ol rule 5 of
the Indian Administrative Service (Cadre) Rules, 1954.

2. The appointment of the above mentioned officer to
the I.A.S. is, however, subject to the decision of the High
Court of Allahabad in Writ Petition Nos. 2830 of 1978 hied
by Shri Fakir Chandra Sriyastava and Writ Petition No. 3362
of 1979 filed by Shri Vishnu Prakash, members of the
State Civil Service of Uttar Pradesh.

C. A. NEDUNGADI, Desk Officer

New Delhi-1, the 10th January 1980
No. 180l2/3/78-AlS(IV).—In exercise of the powers con-

ferred by Rule 4 of tbe Indian Forest Service (Probation)
Rules, 1968, the President is pleased to conlirm in the Indian
Forest Service, Shri Rajcndra Prasad Sharma, a member of
the Indian Forest Service borne on the State Cadre ot
Kerala with ellect from 5th March 1978.

P. N. KOHLI, Desk Officer

New Delhi, the 10th January 1980

No. 14017/26/79-AIS(IT).—Under rule 6 of the Indian
Administrative Service (Cadre) Rules, 1954 and with the
concurrence of the Government of Maharashtra, the Central
Government hereby deputes Shri Lalfakzuala, a member of
Indian Administrative Service borne on the Cadre of Maha-
rashtru for Service under the Government of Mizoram, with
effect from the date from which Shri Lalfakzuala hands over
the charge of the post held by him under the Government
of Maharashtra till further orders.

V. K. CHERIAN, Desk Officer

New Dcltii-110001, the 15th January 1980

No. A-19014/1/80-ISTM.—The President is pleased to
appoint Shri Y. Saidayya, an Assistant Director (Statistics)
(Grade I) in the Directorate General of Supplies and Dis-
posals as Deputy Director (Foundational Course) in the
Institute of Secretariat Training and Management, New
Delhi, on deputation basis, for a period of one year with
effect from the 1st January 1980 (Forenoon).

N. S. SANKARAN, Desk Officer

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 20th December 1979

No. 51/PAII/79.—Consequent on her getting married,
Miss Chitra Narayanan, I.F.S. Probationer of the 1978
batch, has been permitted to change her name to Smt.
Chitra Mohan in all Government records.

SARITA BALI, Under Secy.

New Delhi, the 31st December 1979

No. 196/PA-I/79.—On superannuation, Sbri Avtar Singh
relinquished charge of the post of Ambassador of India,
Tokyo on the afternoon of the 31st October 1979.

H. S. PURI, Under Secy. (F&P)

New Delhi, the 20th November 1979

No. 199/CAD/79.—The President is pleased to appoint
the under mentioned officers substantively to Grade-I of the
Stenographers' Sub-Cadre of the Indian Foreign Service,
Branch-B, with effect from the 5th August 1979.

SI. No. and Name

S/Shri
1. G. K. Sharma.
2. M. D. Kalra.
3. S. P. Molhotra.
4. W. N. Chadha.
5. J. C. Juneja.
6. O. P. Bhola.
7. M. C. Sardana,
8. H. K. L. Batra.
9. P. C. Shaima.

S. L. MALIK, Director (ADP)

MINISTRY OF FINANCE

(DEPARTMENT OF REVENUE)

Now Delhi, the 1st January I960
No. 1.—In continuation of this Department's Notification

No. J2 dated 26th July, .1979, the President is pleased to
extend the appointment of Shri S. Bhaskaran, Grade 'B'
Stenographer in the Central Secretariat Stenographers Service,
Cadre ol the Ministry of Finance, as P.A. to Member-Secre-
tary in the Committee on Tax Measures to Promote Employ-
ment in the pay scale of Rs. 650—1040 for a further period
from 1-9-79 to 31-12-79.

HEADQUARTERS ESTABLISHMENT

No. 2.—Shri K. L. Chaudhri, Supervisor of the Income-tax
Department, New Delhi, presently working as Section Officer
(Excluded) in the Department of Revenue, Ministry of
Finance, retired from Government service with eilect from
the afternoon of 31&t December, 1979 on attaining the ago
of superannuation.

No. 3.—Shri H. S. Dipchandani, a permanent Assistant of
the Finance Cadre and officiating as Section Officer in the
Department of Revenue, Ministry of Finance, retired ftom
Government service with effect from the afternoon of 31st
December, 1979 on attaining the age of superannuation,

P. L. KHAMNA, Under Secy.

New Delhi, the 1st January 1980
No. 4.—Shri S. S. Bhatia, Selection Grade Officer of Central

Secretariat Service and posted as Deputy Secretary in the
Department of Revenue, Ministry of Finance, retired from
Government service with effect from the afternoon of 31st
December, 1979 on attaining the age of superannuation.

A. N. SAREEN, Under Secy.

(CENTRAL DIVISION)

New Delhi, the 9th January 1980
No. 21/80,—Shri G. D. Paul Pandian, Deputy Director of

Investigation in th» Regional Office of the Settlement Commis-
sion (IT&WT), Madras has relinquished the Charge ori his
retirement from Government service on superannuation with
effect from 30th November, 1979 (AN).

KAILASH P. D. TANDAN, Desk Officer
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New Delhi, the 7th January 1980

F. No. 133/78-C.M.—The President is pleased to appoint
Shri N. D. Agarwal as Chemical Engineer in the Government
Opium and Alkaloid Works, Neemuch, in the scale of pay of
Rs. 700-40-900-EB-40-1100-50-1300 (Group 'A') with effect
from the 24th Oct., 1979 (Forenoon) until further orders.

O. P. GULLA, Under Secy.

New Delhi, the 24th December 1979

INCOME-TAX ESTABLISHMENT

No, 25—The following officers of the Indian Revenue Service
(Income-tax) are appointed to officiate as Commissioners of
Income-tax (Level I )(Scalo Rs. 2500-2750) with immediate
effect and until further orders :—

SI.

1

No. Name

2

of the officer Post held at present

3

S/Shri
1. Ranbir Chandra

2. D.S. Raju

3. R.R. Khosla
4. T.K. Sourlrajan

5, D.R. Chakraborty .

6. J.S. Anand

7. B.R. Advalpalkcr

B. O.A. James

9. S.Y. Gupte . ' .

10. N. Thlagarajan

11. M.M.Parikh .

12. SItaram Jha

13. A.S. Saxena

14. R.D. Saxena .

15. S.K. Basu

16. D.K. Sen

17. Rajendra

18. D.N. Chaudhari

19. M.S. Narayanan

20. B.V. Venkataramalah

21. S.G. Jaisinghani

22. B. Gupta

23. S.P. Pande

24. H.K. Sondhi .

25. R.G Gupta

26. S. Dwivedl

27. P. Srlnivasan

. Director (Recovery) DKRSP)

. Commissiaer of Income-tax,
Orissa, Bhubaneswar.

. OSD, Deptt. of Rev, Now Delhi
. Commissioner of Income-tax,

Tamil Naduk, Madras.
. Commissioner of Income-tax,

West Bnngal, Calcutta.
. Commissioner of Income-tax,

(Central) New Delhi.
. Commissioner of Income-tax,

TAHITI rTn

. Commissioner of Income-tax,
Bombay City, Bombay.

. Commissioner of Income-tax,
Bombay City, Bombay.

. Commissioner of Income-tax,
Bombay City, Bombay.

. Commissioner of Incomo-tax
Gujarat, Ahmedabad.

, Commissioner of Income-tax,
(Central) Bombay.

. Commissioner of Income-tax,
(Central) Ludhiana.

. Commissioner of Income-tax,
(Appeals) Delhi.

. Commissioner of Incomo-tax,
(Centra]) Calcutta.
Commissioner of Income-tax,
West Bengal, Calcutta.

. On deputation as Addl.
D.I. MRTPC, New Delhi.

. Commissioner of Income-tax,
Bombay City, Bombay.

. Commissioner of Income-tax,
Andhra Pradesh, Hyderabad.

. Commissioner of Income-tax,
West Bongal, Calcutta.

. Commissioner of Income-tax,
Delhi.

. Commissioner of Income-tax,
^.uiipur.

. Commissioner of Income-tax,
(Central) Kanpur.

. On deutation as Director,
CBDT, New Delhi.

. Commissioner of Income-tax,
(Central) Ahmedabad.

. Commissioner of Income-tax,
Patna.

. Commissioner of Income-tax,
(Appeals) Delhi.

1 2

S/Shri
28. M.A. Twigg .

29. G.R. Raghavan

' 30. A. Krishna Pillai

31. T.S. Kasturi

32. S.P. Krishnaraurthy .

33. D.C. Aggarwal

34. D.V. Junarkar .

35. A.V. Raman .

36. S. Venugopalan

37. R. Kapur

38. U.N. Narayana Rao

39. A. Sarkar

40. N.O. Parekh .

41. S.S. Sinha

42. Balbir Singh .

43. Sitaram Vaish .

44. C.K. Tikku

3

. Commissioner of Income-tax,
West Bongal, Calcutta.

. Commissioner of Income-tax,
Tamil Nadu, Madras.

. Commissioner of lucome-tax
West Bengal, Calcutta.

. Diroctor (Inv.) Settlement
Commission New Delhi,

. Commissioner of Income-tax,
(Appeals) Bombay.

. Commissioner of Inome-tax,
(Appeals) Bombay.

. On deputation as Member,
ITAT.

. Commissioner of Income-tax,
Nagpur.

. On deputation as Director,
Ministry of Commerce, New

Delhi.
. Commissioner of Income-tax

Meerut.
, Commissiner of Incomo-tax,

(Appeals) Bombay.
. Commissioner of Income-tax,

West Bengal, Calcutta.
. Commissioner of Income-tax,

Gujarat, Ahmedabad,
. On deputation as Controller

of payments (Coal India),
Dhanbad.

. Commissioner of Income-tax,
Aftra,

. Commissioner of Income-tax,
(Appeals) Jaipur.

. Commissioner of Income-tax,
(AppealsJ New Dolhi.

A. C.CHOWDHARY, Under Secy.

(DEPARTMENT Ol- ECONOMIC AFFAIRS)

New Delhi, the 31st December 1979

No. F.8/27/78-CY.—The President is pleased to appoint
Shri A. K. Ghoshal, Accounts Officer in the Security Paper
Mill, Hosnangabad to the post of Administrative and Chief
Accounts Officer, scale of pay (Rs. 1100-50-1600) in the same
mill on ad hoc basis for six months with effect from 22nd
November, 79 (Afternoon) or until iiliing up the post on
regular basis whichever is earlier.

S. L. DUTT, Under Secy.

New Delhi, the 9th January 1980

No. A.19019/G.102/Admn.L—Consequent upon his trans-
fer fiom the office of the P&T Civil Division, Shillong, tho
President is pleased to appoint Shri S. Anthoniswamy, as
Accounts Officer in the Ministry of Finance, Department of
Economic Affairs, in the scale ol Rs. 840-40-1000-EB-40-1200
with effect from 10-12-79 (FN) on deputation basis. The
period of deputation will be three years in the first instance.

The 10th January 1980

No. A.32022/l/76-Admn.L—The President is pleased to
appoint S/Shri R. C. Sharma (Rank 10/78) and S. K.
Sehgal (Rank 32/78), Stenographers Grade C of CSSS of
tho Finance Cadre (Department of Economic Affairs), as
Grade B Stenographers of CSSS in an officiating capacity in
the Ministry of Finance, Defpartment of Economic Affairs,
with effect from 1-1-1980 and until further orders, on the
results of the Combined Ltd, Departmental competitive Exam.
1978. Their appointment is provisional and also subject to



?A*T 1—3EC 2) THE GAZETTE OF INDIA, FEBRUARY 2, 1980 (MAGHA 13, 1901) 141

the decision on civil writ petition No. 284 of 1975 pending
in the Delhi Court.

T. B. KRISHNASWAML Under Secy.

(BANKING DIVISION)

New Delhi, tho 7th January 1980

No. A.19012/54/Admn.l/78.—The President is pleased to
extend the appointment of Shri K. K. Handa a permanent
Grade C Officer of the C.S.S.S. of the- Cadre of the Ministry
of Finance to Grade 'B' of toe service in the Department of
Economic Ailairs (Banking Division) for a. period of 4
months with etiect from 1st Sept., 1979 to 31st December
1979 or till Select List persons on the basis of qxamination
become available, whichever is earlier.

The 10th January 1980

No. A.19011/74/Admn.l/79.—On transfer from the Minis-
try of Finance Department of Expenditure, the President is
pleased to appoint Km. lndrtMii Sen, l.A.S. (U.P. 1972) as
Under Secretary in the Department oi Economic Affairs
(Banking Divinon) with effect from the forenoon of the 18th
December, 1979 until further orders.

The 11th January 1980

No. A.19012/62/Admn.1/80.—The President is pleased to
appoint Shri K. K. Mangal officiating Grade 'B' Stenographer
ol the C.S.S.S. Cadre ol the Ministry of Finance, as Section
Officer in the Department of Economic Affairs (Banking
Division) with effect from the forenoon of the 1st January,
lybO to 29th February, 1980.

M. R. VAIDVA, Under Secy.

BUREAU OF PUBUQ ENTERPRISES

New Delhi, the 15th January 1980

No. A.12023/16/78-Admn.—The President is pleased to
appoint Shri S. M. Varma, officiating Economic Investigator
Grade-I in the Planning Commission and Senior investigator
in the Bureau of Public Enterprises of this Ministry to offi-
ciate as Assistant Director in the; same office with effect from
the 31st December, 1979 until further orders.

PREM KUMAR, Dy. Secy.

(DEPARTMENT OF EXPENDITURE)

New Delhi, the* 27th December 1979

No. A.12023/2/79-E.I(A).—Joint Secretary (Personnel),
Ministry of Finance, Department of Expenditure is pleased
to appoint Shri P. S. Gill, a permanent Senior Investigator
as Superintendent in the Ministry of Finance, Department of
Expenditure ^F.C. Cell), on an ad-hoc basis for a poriod of
six months with effect from the afternoon of 28th September,
1979 or till the post is filled on regular basis, whichever is
earlier.

L. N. SHARMA, Under Secy.
for Jt. Secy.

New Delhi, the 26th, December 1979

No. A.12023/2/79-E.KA).—The President is pleased to
appoint Shri P. Seshadri, an officiating Section Officer of
the C.S.S., Cadre of the Ministry of Finance as Deputy
Director (F.C. Cell) in the Department of Expenditure,
Ministry of Finance, on ad-hoc basis for the period from
28-9-1979 (AN) to 30-11-1979.

The 27th December 1979

No. PFG(1434)-E.I.(A)/79.—Tho President is pleased to
appoint Shri K. V. Rabindran Nair, an officer of Indian
Administrative Service (Kerala: 1959) as Joint Secretary,
Central State Finance Coll in the Ministry of Finance, Depart-
ment of Expenditure, with effect from the 24th December,
1979 (FN), until further orders.

L. N. SHARMA, Under Secy.

New Delhi, the 15th January 1980

No. F.12(14)/76/SC/JD/663.—The President is pleased to
accept the resignation of Shri Jayant Das, an officer in the
Junior Administrative Grade: of I.C.A.S. serving as Director
of Accounts (Postal) Cuttack with effect from the forenoon
of 10th July, 1979.

P. V. DESAI,
Dy. Controller General of Accounts

(DEFIANCE DIVISION)

New Delhi, the 9th January 1980

No. A-22012/1/80-Estt.I.—The President is pleased to
appoint the following officers of CSS/CSSS Cadre of the
Ministry of Finance to officiate in Grade I of the CSS for
the periods mentioned against their names :—

S/Shri • '
1. K. S. Sekhon, 2 'months from 20-12-79*
2. S. L Mathur, 2 months from 11-12-79*
3. B. K. Dutt, 2 months from 2-12-79"
4. K. S. Ycgnaswamy, 2 months from 30-11-79 (AN)*
5. A. S. Parmeswaran, 2 months from 30-11-79*
6. M. D. Chopra, 2 months from 3-12-79*
7. H. R. Malhotra, 2 months from 11-12-79*

2. The President is also pleased to appoint the above men-
tioned officers as Asstt. Financial Advisers in the E>efence
Division of the Ministry of Finance (Dcptt. of Expenditure)
from the same dates.

*or till a regular officer joins, whichever is earlier.

The 14th January 1980

No. A.12022/l/80-Estt.L—The President is pleased to
appoint Shri P.R. Khandekar, Senior Hindi Translator of the
Deptt. of Economic Affairs of the Ministry of Finance, as
Hindi Officer in the Defence Division of the Ministry of
Finance, on ad hoc basis, w.e.f. 1-1-80 to 30-6-80 or tilt a
regular officer is posted by the Doptt. of Official Language,
whichever is earlier.

B. K. DUTT, Asstt. Financial Adviser (Estt.)

DEPARTMENT OF ATOMIC ENERGY

Bombay-400039, the 1st January 1980

No. 5/13/79-BARC.—The President is pleased to appoint
the undermentioned Scientific Officers/Engineers Grade SB of
the Bhabha Atomic Research Centre (BARC) of this Depart-
ment as Scientific Officers/Engineers Grade SC in BARC with
effect from the forenoon of August 1, 1979 until further
orders :—

5. No., Name and Permanent post held, if any :

1. Shri Chandrakant Hiraial Shah —
2. Shri Jayawant Kashiram Prabhu—D'man B.
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The 4th January 1980
No. 5/J3/79-BARCL—The President is pleased to appoint the undermentioned ScientiQc Officers/Engineers of the Bhabha Atomic

Research Centre (UARC) of this Department as Scientific Officers/Engineers Grade SD In BARC with effect frm the forenoon of Augustl,
1979 until further orders :—

S. No. Name

S/Shrl
1. Suraj Deo Ti wary

2. Santanu Pal .
3, Anil Banerji . . . .

Permanent post held, if any.

. Scientific Assistant (A)

Post held at present.

Scientific Officers/Engineer Grade
'SC'
Scientific Officer/Engineer Grade 'C
Scicntilic Officer/Engineer Grade 'SC

No. 5/13/79-BARC—The President is pleased to appoint the
undermentioned Scientific Officers/Engineers Grade—SC of the
Bhahha Atomic Research Centre (BARC) of this Department as
Scientific Officers/Engineers Grade SD in BARC with effect
from the forenoon of August 1, 1979 until further orders:—

s.

1.
2.
3.
4.
5.

No. Name

S/Shri
Man Mohan Gupta
Sunder Sugnaram Ratwani .
Kishor Sakharam Chavan
Madhukar Gangaram Jakka
Keshav Raghunath Agashe

permanent post hold, if any

SD(SB)

D' man 'B'

No. 5/13/79-BARC.—Consequent upon bis being allowed
to withdraw his resignation notified vide this Department's
notification of even number dated September 25, 1979 Shri
Jalccl Ahmed assumed charge of the post of Scientific Offi-
cer/Engineer Gradc-SD in the Bhabha Atomic Research
Centre of this Department on the forenoon of December 7,
1979. „ _

No. 5/13/79-BARC—The President is pleased to appoint
Shri Bondili Satyanatayana Singh, a temporary Scientific
Orncer/nngineer-Gradt; SC of the Bhabha Atomic Research
Centre of this Department us Scientific Officer /Engineer-
Grade 'C in the same Research Centre, with effect from the
forenoon of August 1, 1979 until further orders.

]. K. RAO, Under Secy.

Bombay-400039, the 5th January 1980

No. 3/2(7)/77-PI(GSO).—Consequent on his transfer Shri
E. S. Narasimhan, Assistant Personnel Officer, Madras Atomic
Power Project relinquished charge of his post in Madras
Atomic Power Project and assumed charge as Assistant
Personnel Officer in General Services Organisation, Kalpakkam
of this Department w.c.f. from the forenoon of June 2, 1979
respectively.

C. SHANKAR, Under Secy.

Bombay-400039, the 8th January 1980

No. 2/5(7 )/72-(P.IT),—Consequent upon the acceptance
of his resignation from Government service Shri C. S. Pandcy,
Scientiiic Officer /Engineer-Grade SC in the Heavy Water
Project, Kotvi relinquished charge of his post in the afternoon
of September 29, 1979.

C. J. JOSEPH, Under Secy.

MINISTRY OF COMMERCE AND CIVIL SUPPLIES

(DEPARTMENT OF CIVIL SUPPLIES)

New Delhi, the 1st January 1980

No. A.12022/l/77-F,sU.Van.—The Services of Dr. N. S,
Rajagopal, Technologist (Oilseeds Processing), National Co-
operative Development Corporation, New Delhi and presently
working as ad-hoc Director (SHO) on deputation in the

Directorate of Vanaspati, Vegetable Oils & Fats, Deptt. of
Civil Supplies are placed back at the disposal of the National
Cooperative Development Corporation w.e.f. the forenoon of
1st January, 1980.

M. L. JATAV, Under Secy.

New Delhi-110001, the 7ih January 19S0

No. A-12011/58/79-Estt.l.—The President Ls pleased to ap-
point Shri A. R. Bandyopadhyay an officer of the Indian Admi-
nistrative Service of Bihar Cadre—1961 as Joint Sccietary to
the Government of India in tho Ministry of Commerce and
Civil Supplies (Department of Civil Supplies) with effect from
the forenoon of 31st December, 1979 until further orders.

K. S. BAJWA, Under Secy.

(DEPARTMENT OF COMMERCE)

New Delhi, the 4th January 1980

No. l/1980LF.l(G)(G-16)(Vol.II)].—The President is
pleased to allow Shri G. Ramachandran, a permanent officer
of Grade I of the Central Secretariat Service to continue to
oiliciatc in Selection Grade of the Servico from the 5th
December, 1979 to 4th March, J980.

2, The President is also pleased to appoint Shri G. Rama-
chandran as Deputy Secretary in the Department of Com-
merce for the aforesaid period.

H. R. KALRA, Dy. Director

DIRECTORATE GENERAL OF COMMERCIAL INTELLI-
GENCE AND STATISTICS

Calcutta-700001, the 10th January J980

No. Estt.I/l(5)79/26/VI.—In pursuance of Department of
Personnel and Administrative Reforms O.M. No 13016/20/
79-I.E.S,, dated 2-11-79, Smt. Ncela Sengupta, a-Grade-TV
probationer ot I.E.S. assumed charge of the post of Assistant
Director (I.Ii.S. Grade-IV) in this office on the forenoon of
16-11-1979.

B. N. NAIR, Director Genl.

MJNISTRY OF PETROLEUM,
CHEMICALS & FERTILIZERS

DEPTT. OF PETROLEUM)

New Delhi, the 6th January 1980

No. A-19011/8/79-Estt.—The services of Shri C. N.
Subramanian, (Or. I/CSS) Private Secretary to ex-Minister
of Petroleum, Chemicals and Fertilizers are placed at the
disposal of the Ministry of Industry (Deptt. of Industrial
Development) with effect from the afternoon of 6th January,
1980. He relinquished the charge of the office of P.S. to
Ex-Minister, PC&F on the aforesaid date.

No. A-19011/10/79-Estt.—The President is pleased to re-
place the services of Shri R. Clement Ikingo, IAS (UT 1967)
Special Assistant to ex-Minister of Petroleum Chemicals &
Fertilizers at the disposal of Delhi Administration with effect
from afternoon of tho 6th January, 1980.
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Shrl R. Clement Hango relinquished the charge of the Office
of the Special Assistant to Minister of Petroleum, Chemicals
& Fertilizers on the aforesaid date.

T. P. SUBRAHMANYAN, Under Secy,

MINISTRY OF STEEL, MINES & COAL

(DEPARTMENT OF COAL)

No. A-12020/1/79-Admn.f.—Th; President is pleased to
appoint Shri T. P. K-iiakrishnan, a Deputy Chief Mining Engi-
neer of th; Coal India Ltd. as Director in the Ministry of
Steel, Minr & Coal, Department of Coal wilh elTect from
the forenoon of the 9lh January, 1980 and until further
orders.

V. S. VENKATARAMAN, Officer on Special Duty

MINISTRY OF INDUSTRY

. (DEPARTMENT OF INDUSTRIAL DEVELOPMENT)

New Delhi, the 19th December 1979
No. A-19011/117/74-E.l.—Shri O. P. S. Khanna, an

Officer permanent in Section Officers' Grade of the C.S.S.,
and who was officiatinc; as Deputy Director (Grade I of the
CSS) in the Directorate General "of Technical Development,
Ministry of Industry, Department of Industrial Development,
relinquished chaigc of the post of Deputy Director in the
Directorate General of Technical Development on the 31st
October, 1979 (AN), on the expiry of the period of notice,
seeking voluntary retirement from Government service, scrv-
cd by him in terms of the Department of Personnel & Admn.
Reforms' Office Memorandum No. 25013/7/77-Hstt(A), dated
the 26th August, 1979.

The 24th December 1979

No. A-12022/4/3/79-E.L—The President is pleased to
appoint Shri H. H. Tyabji, IAS, and a Deputy Secretary in
the Department of Industrial Development, who was on
training abroad, as Director (Public Relations) in the Direc-
torate General of Technical Development with effect from
16-10-1979 to 31-10-1979.

No. A-12022/4(3)/79-E.L—In continuation of this Depart-
ment's Notification of even number, dated the 31st July,
1979, the President is pleased to allow Shri R. Ramanujam
to continue to officiate as Director (Administration) in the
Directorate General of Technical Development on u purely
temporary and ad-hoc basis for a further period from
1-10-1979 to 31-12-1979.

No. A-12022/4(3)/79-E.I(i).—In continuation of this
Department's Notification No. A-12022/4H5) /79-E.L, dated
the 13th September, 1979, the President is pleased to allow
Shri S. R. Subramanian to continue to officiate as Director
(Public Relations) in the Directorate General of Technical
Development for a further period from 1-10-1979 to 16-10-79
(FN) on a purely temporary and ad-hoc basis.

2. The President is pleased to appoint Shri S. R, Subra-
manian, an officer permanent in Grade I of the C.S.S. and
officiating as Director (Public Relations) in the Directorate
General of Technical Development, as Deputy Secretary in
the Department of Industrial Development for a period from
16-10-1979 to 31-12-1979 on purely temporary and ad-hoc
basis.

No. A-12022/413)/79-F I.(ii).—Tn continuation of this
Department's Notification No. A-12022/4C19)/79-E.L, dated
the 17th Ausiist, 1979, the President is pleased to allow Shri
S. Gane^annndian. an Officer permanent in Grade I of tbe
C.S.S., to continue to officiate as Deputy Secretary in the
Dcmrimenl of Industrial Development on a purelv temporary
and a<]-ht)r basis for a further period from 1-10-1979 to
15-10-1979.

2. The President is pleased to appoint Shri S, Ganesapan-
dian as Director (Public Relations') in the Directorate General
of Technical Development on a purely temporary and ad-hoc
basis for a period from 31-10-1979 (AN) to 31-12-1979.

The 27th December 1979

No. A-32O14/1/79-E.L—The President is pleased to appoint
Sini T. R. Khanna, a Selection Grade Stenographer in Grade
'C of the C.S.S.S. in the Cadre of the Ministry of Industry
(Department of Industrial Development), and working in
the Office of the Development Commissioner, Small Scale
Industries, as Stenographer Grade "B" of the snmc service,
on a purely temporary and ad-hoc basis, in tbe Office of the
Dtvelopmenl Commissioner, Small Scale Industries, with
effect from the 7th December, 1979 to 31sL December, 1979.

J. !., MARWAHA, Under Secy.

New Delhi, the 1st January 1980

No. A.31013/1 /79-F.I/F..LV.—The President is pleased to
appoint Shri K. L. Sahni to the post of Salt Commissioner In
the Department of Industrial Development in a substantive
capacity with effect from 31-12-1978.

SMT. S. BHANOT, Under Secy.

DEPARTMENT OF SCIENCE & TFCHNOLOGY

New Delhi-110029, the 4th January 1980
No. 1-25/78-SMP.—The President is pleased to appoint the

following officers of the Survey of India to officiate as Super-
intending Surveyor in thai Department on purely provisional
basis with effect from the dates indicated against each, until
further orders :—•
S. No,, Name of officer and Date of appointment

1. Shri A. K. Chakrabarti, Officer Surveyor—7-11-1979
(F.N.). *

2. Shri Prem Nath Puri Officer Surveyor—19-11-1979
(F.N.).

The 9th January 1980
CORRIGENDUM

No. 1-25/7R-SMP.—l-'or the name "Shri Ranbir Singh
Taneia" appearing against SI. No. 3 of this Department's
Notification No. 1-25/78-SMP, dated 12-12-1979, please read
• " S h r i R a n v l r L a i T a n e j a " . ' ; V M * (

S. L. MEHNDTRATTA, Under Secy.

New Delhi-110029, the 7th January 1980

No. F.l-33/79-BSfZ).—The President is pleased to appoint
Doctor R. Sridharan Pillai, Superintending Zoologist, Zoologi-
cal Survey of Tndia, to the post of Deputy Director (Group
A) in the pay scale of Rs. 1500 -60--1800 in the same orga-
nisation with effect from 20-12-1979 (F.N.) until further
orders.

GURBACHAN SINGH, Desk Officer

MINISTRY OF HEALTH AND FAMILY WELFARE

(DEPARTMFNT OF HEALTH)

New Delhi, the 1st January 1980

No, A. 12025/54/78-CHSd.—The President hereby appoints
Dr. Rabindra Nath Panda to (he Junior Class T of the Central
Health Service on probation and posts him as Medical Officer
under the Ministry of Labour in a temporary capacity with
elTect from tbe forenoon of the 22nd Tanuary, 1979.

The 2nd January 1980

Nr\ C 14012/9/78-CT-TS.T.—Consequent on the termination
of her srrvk-'es. Dr. (Smt.) K. T. Hinywus'a relinquished charge
of (he post nf funior Medical Officer (ad-h-nc) in the Central
Government Health Scheme. Kanpur, on the afternoon of the
31st August. 1979.

No. A. 12025 /206/78-CHS.L—The President hefebv appoints
Dr. Radha Kumud Das to tho Junior Class I of the Central
Health Serv'ce on probation and posts him w Medical Officer
under the Assam Rifles in a temporary capacity with effect
from the forenoon of the 28th December, 1978.
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The 5th January 1980

No. A. 39013/58/79-CHS.tia).—Consequent upon the
acceptance of his resignation, Dr. S. Dutta relinquished charge
of the post of Junior Medical Officer (ad-hoc) under the
Assam Rifles on tho afternoon of the 10th March, 1979.

The 7th January 1980
No. A. 12025(i)/70/78-CHS.III.—The President is pleased

to appoint Dr. Rajceva Kulshrestha to the Specialists' Grade
II of the Central Health Service and to post him as Pnediatnc
Surgeon, Safdarjang Hospital, New Delhi with effect from the
forenoon of the 17th December, 1979 until further orders.

No. A. 12025/195/78-CHS.L—The President hereby appoints
Dr. (Smt.) Gvan Vati Singh to the Junior Class I of the Cen-
tral Health Service on probation and posts her as Medidal
Officer under the Ministry of Steel, Mines and Coal (Depart-
ment of Coal) in a temporary capacity with effect from the
afternoon of tho 30th November, 1979.

The 8th January 1980
No. A. 38017/6/79-CHS.TTT.—Consequent on his voluntary

retirement, DT. Hartians Lai, rcllnqijished the charge of the
post of Specialist Grade II of the Central Health Service as
Physician under the Central Oovt. Health Scheme, Delhi, on
the afternoon of the 14th December, 1979.

No. A. 39013/4/79-CHS.T.—Consequent on the acceptance
of his resignation, Dr. Badri Narain Thakur relinquished charge
of the post of Junior Medical Officer (ad-hoc) in the Directo-
rate General of Mines Safety, Dhanbad under the Ministry of
Labour on the afternoon of tho 18th December, 1978.

The 9th January 1980

No. A, 12025(i)98/78-CHS.IIL—The President is pleased to
appoint Dr. (Smt.) Shashi Prakash working as Lecturer In
Pathology on ad-hoc basis in JIPMER, Pondicherry to the
Specialists' Grade IT of the CHS on regular basis and to post
her as Lectiirer in Pathology in the same Institution with
'effect from the forenoon of the 10th July, 1979 jntll further
orders.

No. A. 12025/11/79-CHSUT(Vol. IT).—The President is
rjlomcl tr> appoint Dr. Awadhcsh Kumar Singh to the Special-
ists' Grade IT of the Central Health Service and to post him
as Orthopaedic Surgeon, Safdnriang Hosuital, New Delhi with
effect from the forenoon of the 13th December, 1979 until
further orders.

No. A. 12026/48/79-CHS.TTL—The President Is pleased to
appoint Or. A. K. Kela, working as Lecturer in Pharmaco-
logy. TTPMFR, Pondicherry to the" Specialists' Grade TT of
the Central Health Service on an ad-hoc basis ond post him
as Assistant Professor of Pharmacology in the same Institu-
tion with effect from tho forenoon of the 3 October, 19791

for a period of six months.

No. A. 22012/6/79-CHS.IIT.—Consequent on his transfer
from the Central Government Health Scheme, Bombay to Din
Davnl Upadhvava Hosnit.il, New Delhi, Dr, M. C. Sharma,
an officer of the Specialist Grade II of the Central _ Health
Service, relinquished c h a w of the post of Eye Specialist at
Cenfrni Government Health Scheme, Bombay, on the afternoon
of 16th June. 1979.

No. A. 39012/11/79-CHS.TTI.—Consequent on the accep-'
fance of his resignation, Dr. N. V. Adinaravanamurthy relin-
quished charge of the post nf Lecturer in Physiology in the
Jawnharlal Institute of Post-sradii.ite Medical Education &
Research, Pondioherry with effect from the afternoon of the
10th August. 1979.

The 10th January 1980
No. A. 12025/59/79-CHS.L—The President hereby appoints

Dr. (Smt.) Anjpn Bbardwn) (nee Prakash Kaur) to the Junior
C1H«!.H T of *hr Orirrai Health Service on probation and postrt
her a1! Medical Officer under the Central Govt. Health Scheme,
D^lhi in a temporary ennacity with effect from the forenoon
of the 19th Tanuary, 1979.

The 14th January 1980
No. A. 12OT5/141/79-CHSX—Tho President hereby appoint*

Dr. Satlsh Vasant Deshpande to the Junior Class T of the
Central Health Service on probation and posts him as Medical
Officer untler the Port Health Officer, Bombay in a temporary

capacity with effect from the forenoon of the 22nd February,
1979.

No. A, 12025/459/79-CHS.T—The President hereby ap-
points Dr. P. Venkatachalapathy to the Junior Class I of the
Central Health Service on probation and posts him as Medical
Officer under the Central Govt. Health Scheme, Delhi in a
temporary capacity with effect from tho afternoon of the 9t!i
May, 1979.

JOGINDER SINGH, Under Secy.

New Delhi, tho 8th January 1980
No. A.22012/45/78-CHS.KTJ).—Consequent on her trans-

fer Dr, (Mrs.) M. Bhatmgar, an Officer of the General Duty
Officer, Grade TJ of the Central Health Service assumed
charge of the post of Medical Officer under the Central Gov-
ernment Health Scheme, Bombay on the forenoon of the 23rd
November 1979.

No. A.22O12/89/78-CHS.I0I).—Consequent on his trans-
fer Dr. P. N. Sharma, an Officer of the General Duty Officer,
Grade II of tho Central Health Servico assumed charge of the
post of Medical Officer under tho Central Government Health
Scheme, Hyderabad on the forenoon of the 26th November
1979.

No, A, 12025/181/79-CHS.II.—Consequent on the accep-
tance of his resignation. Dr. A. P. Mohanty relinquished tlje
charge of the post of Junior Scale Medical Officer under the
Central Government Hoalth Scheme, Delhi on the afternoon
of the 5th December 1979.

No. A.12034/8/79-CHS.II.—Consequent on his transfer Dr.
Parswanath Das relinquished the charge of the post of Junior
Medical Officer under tho Government of Tripura on the
afternoon of the 31st October 1979 and assumed charge of
the post under the Central Government Health Scheme, Kan-
pur on the forenoon of 14th November 1979.

No. A.22012/97/79-CHS.II.—Consequent on his transfer
Dr. Jagdish Ghosh assumed the charge of the post of Junior
Scale Medical Officer under the Central Government Health
Scheme, Delhi on the forenoon of the 13th December 1979.

No. A.22O12/151/79-CHS.IT.—-Consequent on her transfer
Dr. (Smt.) Juthika Ray assumed the charge of tho post of
Junior Scale Medical Officer under the Central Government
Health Scheme, Delhi on the forenoon of the 14th December
1979,

No. A.22012/170/79-CHS.IT,—Consequent on her transfer
Dr. (Miss) Pallavl Barve an Officer of the General Duty
Officer, Grade II of the Central Sealth Service relinquished
charge of the post of Medical Officer under the Central Gov-
ernment Health Scheme, Puno, on the afternoon of the 8th
December 1979 and assumed charge of the post of Medical
Officer under the Central Government Health Scheme, Hydera-
bad, on the forenoon of the 10th December 1979.

No. A.38013/5/79-CHS.H.—Consequent on her superannua-
tion Dr. (Smt) Abnash Kaur relinquished charge ot the post
of Junior Medical Officer under the Delhi Administration on
the afternoon of the 31st October 1979.

No. A.39013/53/79-CHS.TT.—Consequent on the acceptance
of his resignation Dr. R. S. Rathore, an Officer of the General
Duty Officer, Grade IT of the Central Health Service relin-
auished charge of the post of Medical Officer under the Wel-
fare Commissioner, Bhilwara Region. Gandhinagar, Bhil-
wara, Rajasthan, on the forenoon of tho 24th September,
1979.

The 11th January 1980
No. A.22012/10/78-CHS.IT(rV).—Consequent on her

transfer, Dr. (Smt.) S. R. Naijarkatti. an officer of tho Gene-
ral Duty Officer Grade T of the Central Health .Service,
assumed charge of the post of Medical Officer under Delhi
Administration on the forenoon of the 2fith Mav. 1979 and
relinauished charge of the nost of Medical Officer. T.adv
Readlncr Health School, Delhi on the afternoon of 25th
May 1979.

No. A.22012/60/79-CHS.IV.—Consequent on his transfer
from Employees Stete Insurance Corporation, Delhi, Dr.
O. D. Sharma, an officer of Senior Class I (Geneial Dutv
Officer, Grade T) of the Central Health Service assumed
charge of the post of Medical Superintendent Nursing Home
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(.Senior Class 1 of Central Health Service), Directorate of
Health Services, Delhi Administration, New Dcllu with cited
fn-jTM the fortnouii oi tha 21st November, 197lJ.

No. A.221H2/50/79 CHS.1V.—Consequent or, hei transit
to tlic Central Government Hcuillh SchcniL, I inidabad, Dr.
(Smt.) S. P, Chopra, a Gencial Duty Oflivr, Gnidc I
Officer of the Central Health Service, relinquished cbaigc of
the Medical Officer under the Employee- Sl;ite Insurance
Corporation, New Delhi, on the afternoon of the 8th Novem-
ber, 1979.

No. A.38012/37/79-CHS,IV. -Consequent on attaining the
age of superannuation. Dr. V. Rarnamurtbi, an officer of Super-
time Grade II of the Central Health Service relinquished
charge of the post of Assistant Director General (I.H.) in
the Directorate General of Health Services, New Delhi on
the afternoon of the 30th September, 1979.

R. N. TEWARI, Under Secy.

New Delhi, the 10th January 1980
No. A.12O25/4/77-Estt.l(ISM).—On the recommendation

of the Union Public Service Commission, the President is
pleased to appoint Shri P. K. Palina Chamy as Research
Officer (Siddha) in the Ministry of Health and Family Wel-
fare in a temporary caparity with effect from the forenoon
Of 18th August, 79, on an initial pay of Rs. 710/- (Rupees
icven hundred and ten only) in the pay scale of Us. 650-
1200.

R. K. JINDAL, Under Secy.

New Delhi, the 14th January 1980
No. A. 12022/8/79-Estt.L—The President is pleased to

appoint Shri I. C. Bansal, an officer of Selection Grade of
Central Secretariat Service, as Dy. Secretary in the Ministry
of Health and Family Welfare with effect from the afternoon
of the 30th November, 1979, until further orders.

A. N. GOPALAKR1SHNAN, Under Secy.

MINISTRY OF AGRICULTURE & IRRIGATION

(DEPARTMENT OF AGRICULTURE & COOPERATION)

New Delhi, the 5th December 1979
No. 12023/19/79-E.V.—The President is pleased to appoint

Shri J. K. .Tain, Chief Engineer (Minor Irrigation) as
Chairman, Central Ground Water Board, in the Ministry of
Agriculture and Irrigation (Department of Agriculture aitd
Cooperation), with effect from the forenoon of 22nd October
1979, on regular promotion basis, until further orders.

The 8th January 1980
No. A.12O25/1/78-E.V.—The President is pleased to

appoint Shri Ratan Singh Sisodia, Workshop Officer, Group
'A', 512 Army RP.IC Workshop, Kirkee, Pune, as Assistant
Commissioner (Refrigeration) in the Ministry of Agriculture
and Irrigation (Department of Agriculture and Cooperation)
in a ternporary capacity, with effect from the forenoon of
the 2fith December, 1979 until further orders.

The 9th 'January 1980

No. 12O25/6/78-R.V.—The President is, pleased to appoint
Shri Jwala Prasad, Assistant Commissioner (Carcass Utilisa-
tion) in the Ministry of Agriculture and Irrigaiion (Depart-
ment of Agriculture and Cooperation) as Deputy Commis-
sioner (Slaughter Houses & Bacon Factories) in thd same
Department in a temporary capacity with effect from the
afternoon of 22nd December, 1979 until further orders.

No. 27-1203,'79-Estt.I,—The President is pleased to ex-
tend the continued appointment of Dr. K. C. Kliandelwal,
Assistant Commissioner (GGP) in the Ministry of Agricul-
ture and Irrigation (Department of Agriculture and Coopera-
tion) to hold full additional -charge of the post of Specialist
(Soil Testing and Fertilizer Use) in the same Department,
in addition to his own duties as Assistant Commissioner
(GGP), under FR 49 (i) for a further period of 6 months
with effect from 8-12-1979 or till the post is filled up on a
regular basis or till further orders, whichever is earlier.
5—432GI/79

The 10th January 1980

No. A.12026/3/78-F.stl.l.— I hr Soim Secietary to ths
Government of India in tile Minis! ry of Agriculture and
imgdLuu (.Ut^.uLiiiciic ol AjvifunuK1 and Cooperation) is*
pleased to appo'nl Slnl J, H. Minimi, Section Officer ot
the C.S.S." borne on the Cadi'., of the Minify of Rural
Reconstruction, as Liaisun and 1'iotocol Officer in the Miuis-
rty of Agriculture and Irrigation (Department ol Agriculture
and Cooperation), on deputation basis, with effect from the
forenoon of 1st January, 1980 for u period not exceeding
3 yeais or till further orders, whichever is earlier.

A. R. JAIN, Under Secy.

New Delhi, the 9th January 1980

No. A. 12026/8/77-A1S.—The President is pleased to
appoint Shri M. H, Lai, an Indian Forest Service officer
borne on the Union Territories Cadie and then working as
Assistant Conservator of Forests in Goa, Daman and Dm,
to officiate in the cadre post of Deputy Conservator of
Forests in the Senior Time-Scale of the Service in that Cadre
in Goa, Daman & Diu, with effect from the forenoon of 1st
March, 1979 till further orders.

No. A.12026/8/77-AIS.—The President is pleased to ap-
point Shri M. R. Diwan, an Indian Forest Service officer
borne on the Union Territories Cadre and working as Assis-
tant Conservator of Forests in Andaman nnd Nicobar Islands,
(o officiate in the cadre post of Denuty Conservator of
Forests in the Senior Time-Scale of the Service in that Cadre
in Andaman and Nicobar Islands, with effect from the fore-
noon of 7th December, 1979, till further orders,

S. P. SHARMA, Desk Officer

(DEPARTMENT OF IRRIGATION)
New Delhi, the 2nd January 1980

No. 33/79-F. No. 8/9/79-Adm.—The President is pleased
to appoint S/Shri Francis T. Mathew and Abhiram Chau-
dhury to the Grade IV posts of Indian Statistical Service,
as Research Officers in the Central Water & Power Research
Station, Pune. with effect from the forenoon of the 27th
Nov'cmber, 1979, until further orders.

S. S. GREWAT., Under Secy.

New Delhi, the 9th January 1980

No 31/80-F. 34/4/79-Estt.I.—The President is pleased to
uC'jcpt the resignation from service tendered by Shri Parmod
Kumar, Assistant Director, Central Water Commisdion with
effect from the afternoon of the 19th December, 1979.

No. 32/80-F. 34/3/79-Estt.I.—The President is pleased to
accept the resignation from service tendered by Shri V. K.
Govil, Assistant Director, Central Water Commission with
effect from the afternoon of 15th December, 1979.

T. G. MHNON, Undev Secy.

MINISTRY OF RURAL RECONSTRUCTION
New Delhi, the 6th December 1979

No. A-19014/7 79-Fstt.I.—Consequent upon his appoint-
ment as Deputy Controller of Accounts in the Grade of
R<». 1100-1600 on a nurely temporary ad-hoc basis, Shri R-
Lflkshminarasimhan, Pay and Accounts Officer, Ministry of
Commerce, Bombay has assumed charge of the post of
Deputy Controller of Accounts in the Ministry of Rural
Reconstruction with eflvel from 24-11-79 (FN).

BAI.DEV SINGH, Under Secy.

MINISTRY OF EDUCATION AND CULTURE I

(DEPARTMENT OF EDUCATION)

New Delhi, the 10th January 1980
No. F. ?-23/79D.n(L).—Dr. R. C. Rangra, Assistant

Director, Central Hindi Directorate is appointed as General
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F-ditor in the CcnK-il Hindi Directorate in thz scale of pay
of Rs- 130O-50-170O with effect from the forenoon of 13th
December, 1979 until further orders.

K. K. SETHI, Director, Languages

(DEPARTMENT OF CULTURE)
New Delhi, the 19th December 1979

No. F7-4/78-CHT.—The President is pleased to appoint
Shri Vikas Bhatt, Assistant Keeper, Anthropological ^rvey
of India as Deputy Keeper. National Museum of Man,
Bhopal on temporary hasis with effect from the forenoon of
12th November, 1979 until further orders.

N. D. GUPTA, Under &cy.

New Delhi, the llth January 1980
No, F.1-16/79-CH.5.—The President is pleased to grant

further extension of service for a period of six months to
Shri B. S. Hist. I ;iv- nl Artist, National Museum, New Delhi
with 'effect from 'he 1st January, 1980. or till the date when
the post of Layout Artist. National Museum is filled up on
a regular basis, whichever is earlier.

H. S. JASSAL, Under Socy.

MINISTRY OF SOCML WELFARE

New Delhi, the lanuary 1980
No. A.11011/12/77-FstUVol.11).—The President is plead-

ed to appoint Shri M. M. Saihni. a Selection Grade Steno-
grapher (now Grade A) of C.S.S.S. in the Department as
Additional Private Secretary to Minister for Social Welfare
w.e.f. 24-8-79 (F.N.) and until further orders in the scale
Of pay of Rs. 840—1200,

D. S, STDHU, Under Secy.

ARCHA.E01 OGICAT. SURVEY OF INDIA
New Delhi, the 8th January, 1980

No. F. 1-17/78-ADMN.T.—The President is pleased to
appoint the following Officers to officiate as Deputy Superin-

tending Archaeologist, G.C.S. Group 'A' Gazetted in the
pay scale of Rs. 700-40-90O-EB:4(M10O-50-l3OO, ifl the
Archaeological Survey of India with effect from the dntes
mentioned against each and until further orders :—

1. Shri R. D. Singh—25-7-1979 (F.N.).

2, Shri Ram Sharan—5-11-1979 (F.N.).

No. 1-22/78-Admn.L—In supersession of this Office Noti-
fication of even number dated the 25th September, 1979, (he
President is pleased to appoint Shri M. M. Kanade to
officiate as Deputy Superintending Archaeological Engineer in
the pay seale of Rs. 700-40-900-EB-40-1100-5O-130O In ftie
Archaeological Survey of India with effect from lKth
August, 1979 (F.N.).

No. PF/72/HKN/ADM.I.—In continuation of this Office
Notification of even number doted the 26(h November, 1977,
Shri H. K. Narain is appointed to the post of Superintending
Archaeologist with effect from 1-5-1979 (Forenoon) until
further orders,

K. K. KHULLAR, Director (Advn.)

MINISTRY OF COMMUNICATIONS

New Delhi-110001, the 4th January 1980

No. A. 32013/8/78-OC.—The President has been pleased
to appoint Shri S, V. Katnath, Assistant Engineer, Overseas
Communications Service to officiate as Deputy Engineer-in-
Chargc in that organisation with effect from 16th August,
1979 (Forenoon) and until further orders.

The 7th January 1980

No A. 12023/6/78-Admn.—The President is pleased t«
permit Shri Nutan Deva, a permanent Officer of Gr. I of
Central Secretariat Service, to continue to officiate in Selec-
tion Grade of the Service for a further period of 3 months
w.c.f. 1-1-1980 to 31-3-1980.

2. Shri Nutan Deva continues to be posted as. Deputy
FinP.ndal Adviser in this Ministry (Main).

The 9th January 1980
No. A, 12022/14/78-Admn.— On the results of (he Combined Limited Departmental Competitive Examination, 1978, the Pre-

sident is pleased to appoint the undermentioned Grade ' C Sicriop.'anhers ofCSSS as Grade 'B: Stenographers of the service, in an ofrlciat- '
ing capacity in the Cadre of the Ministry of Communications with effect i'rom the dates mentioned against their names and until further
order:

S. No. Name of the Officer Rank No.

S/Shri
1. Anand Mohan Harish . . . . . . .
2. J.P. Srivastava
3. Udham S. Puna
4. Om Parkash Nag
5. Rajan S. Lala
6. Sat Pal Suri
7, Raghuvir S: Yadav
8. Raj Kumar Sharma

J9
22
23
26
39
42
43
58

Cadre to which belongs
as Stenographer Grade ' C

Agriculture
Communications

Do.
Home Affairs

Do.
Planning Commission
Communications
Labour

Date of appointment as
Stenographer Gra de

'H'

31-12-1979 (FN)
26-12-1979 (FN)
26-12-1979 (FN!
31-12-1979 (FN;
29-12-1979 (FN)
29-12-1979 (AN)
26-12-1979 (FN)
28-12-1979 (FN)

2. Shri Anand Mohan Harish has been posted as Grade 'B' Stenographer in the Ministry (Main) and the remaining offi-
cials have been posted as Stenographer Grade 'B' in the Posts and Telegraphs Directorate.

T. I. PANJABI, Under Secy.

<P. ft T. BOARD)
New Delhi, th'e 27th December 1979

No, I6/67/79-STG.I.—Shri S. S. Mony, a permanent
officer In Senior Time Scale of T.E.S. Group 'A' and working
as R.T.S. Bombay under G.M.M. Bombay retired from
Government service, on Superannuation on 30-11-79 A.N.

K. L, KAPUR, Asdtt. Director General (SGT)

New Delhi-110001, the 10th January 1980

No. 8/2/76-SPG.—The P&T Board is pleased to appoint
Shri R, N. Gupta, sut&tantively in the Postal Superintendents'
Service Group B' with effect from 1-3-75.

V. S, RAO,
As*t. Director General

Posts and Telegraphs
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MINISTRY OF TOURISM AND CIVIL AVIATION

New Deihi, the 2tsl December 1979

No. A-12026/2/79-AJmiv—The President is pleased to
appoint Shri Hamid Rabbani, an LDC of the Bureau Cor
Promotion oC Urdu, New Delhi, as Assistant Private Secre-
tary on the Personal Staff of the Minister of Tourism and
Civil Aviation (Shri Mohammed Shafi (Jureshi) with effect
from the forenoon oE 1-8-1979 raid until further ciders.

MANJTT SINGH. Under Secy.

(DEPARTMENT OF TOURTSM)

New Delhi-!, the 29th December 1979

No. A-32OI4(3)/79-AdmrU.—The Director General of
Tourism hereby appoints Shri S. P. Shanbhag, Superintendent
(Rs. 550-7501 in (he Government of India Tourist Office,
Bomhay (o officiate as Assistant Directf1' (Rs. 650-1200) on
an ad-hoc basis in the sane o(Ii<v with cfTccl from 23-11-79
and until further ordcrs.

L. P. SUBRAMANIAN Under Secy.
for Director General c! Tourism

MINISTRY OF SHIPPING & TRANSPORT

(SHIPPING WING)

New Delhi, the 8th January 1980

No. 1-MDS(29)/79-MA(i).—Capt. O. I. D'Sonzc handed
over charge of the post of Deputy Nautical Adviser in the
Directorate General of Shipping, Bombay in the forenoon
of 16th November, 1979.

No. l-MDS(29)/79-MA(ii).—The President is pleased to
appoint Capt. O. T. D'Souza as Principal Officer, Mercantile
Marine Department. Bombay on an ad-hoc basis with effect
from the forenoon of 16th November, 1979 for the period
upto 31-12-1979 or till Capt. Rikhya reverts, whichever is
earlier.

K. LA LI , Under Sejy.

(TRANSPORT WING)

FSTT. SFCTTON
New Delhi, the lO.h January 1980

No hSIT/FCS<K(')."7Q-P?—Th-- President is pleased to
appoint Shri V N Shnrmn, nn officer wtnanent in Section
Officer gride of tr"' (.' r~ '• in ~1fki 'ft1 in r,i:v1.- ' of ihn* (-iTvice
with effect from 14lh November 1979 to 31st December 1979,

2. The President is also pleased to nnpoint for the aforesaid
period Shri V. N. Sharmu. Section Officer in the Ministry of
'Shipping & Transport ("Transport Wing) as Under Secretary
in the same wing of the Ministry vice Shri M. R. Galhwal.
Under Secretary, granted leave

The 11th January 1980

No. EST/ENS(58)/79.—Secretary, Ministry of Shipping
and Transport hereby appoints Shri Krishan Chand Rana to
the post of Assistant Engineer (Civil) in the Development
Wing of this Ministry in a substantive capacity with effect from
15th September, 1977.

The 15th January 1980

No. EST/ENS(261/79-1.—The President is pleased to
appoint Shri S. C. Motwani Asstt Fxecutive Engineer in the
Roads Winp. of the Ministry of Shipnine and Transport to the
post of Fxecutive Engineer (Civil) in the Development Wing
of this Ministry on deputation basis with effect from the fore-
noon of 1st Jnnuarv, 1980. on th*1 terms contained in this
Ministry's order No. FST/FNS(26)/79 dated 11th January
1980.

No. ENS(28)/75.—The Secretary, Ministry ofSfiippiilE and
Transport hereby appoints Shri R. S. Dass, Assistant in the
Transport Wing of this Ministry as Technical Officer on an

ad hoc basis in the Chartering Organisation of this Ministry for
a further period from 1st September 1979 to 30th November
1979.

YUDHISHTAR LAIX, Under Secy.

(ROADS WING)

New Delhi, the 7th January 1980

No. RW-A-23(86)/77.—The President is pleased to appoint
Shri Ramesh Kumar as Asistant Executive Engineer in the
Ministry of Shipping and Transport (Roads Wing), from the
6th December, 1979 (FN) until further orders.

SHIV KUMAR VARMA. Dy. Secy.

BORDER ROADS DEVELOPMENT BOARD

New Delhi-110011, the 7th December 1979

No. F. l(6)/BRDB/79-Ailm.—In suppression of this Minis-
try's Notification No. F. (<8)/BRDB/77 dated 5th June 1979,
the President is nleascd to appoint Shri Y. L. Talwar, F.E
(Civil) of Dte GBR as SO 2 in Inspection Cell, in the Ministry
of Shipping and Transport, Border Roads Development Board,
New Delhi with effect from 21st February 1979 forenoon until
further orders.

2. Shri Y. L. Talwar has been granted 69 days leave from
21st February 1979 to 30th April 1979 as under:—

Earned Leave 16 days from 21st February 1979 to 8th
March 1979.

Half pay leave 53 days, Horn 9th March 1979 to 30th
April 1979.

V. P. SARVAR1A, Dy. Seey.

MINISTRY OF ENERGY

(DHPARTMFNT OF POWER)

New Delhi, (he 22nd December 1974

No. 84'79-F. 1 /5/79-Adm.L—The President is pleased to
appoint Shri Jav;tdrv.i Fha 'o the nost of Deputy Dir^cfor
(Chemical) in 1he Central Elcctii^Uy Authority, in ;\n officiat-
ing <_-;!T\T-i(v. vyiih effect from \\v; forenoon uf thf 5l>i Decem-
ber, 197'). until 1 under orders.

The 21th Mccembcr 1^79

No. R- 7»-F. 1/1/78-At'm.T —Tfc» President !- nle.wd to
appoint the following to the crude of Aslisl;inl Director'
Assistant Executive Fngincer of the Ctntral Power Fnjrinccrins
(Group A) Service in the Centr.il Electricity Authority in an
officiating capacity with effect from the dates shovv.i npninst
each, until further orders :—

1. Shri Malay Mitra—24th November 1979 <FN)
2. Shri M. T. Kuruvilla—19th November 1979 (FN).
3. Kum. Anjuli Agearwal—20lh October 1979 (FN).
4. Shri N. Harsha Kumar—5th December 1979 (FN).

The 4th January 1980

No. 85/79-F 4/1/77-Adm.T.—The President U pleased to
appoint Shri P. K. Vlswanathan, an Assistant Ensinecr ef the
Rajasthan State Electricity Board, lo the grade of Assistant
Director/Assistant Executive Engineer of the Central Power
Engineering (Group A) Service, in the Central Electricity
Authority, in an officiating capacity, with effect from the fore-
noon of the 10th January, 1979, until further orders.

J. VASUDKVAN, Dy. Secy.

New Delhi, the 29th.December 1979

No. 34/79/F No. ,22A144/79-Adiri.TI.—JThft; President is
pleased to ,appoint Shri E. A, S, ?nrma IT.-A£. : AP : 1965)
as DirectoV in the "COMMITTEE ON POWER", Ministrv of
Enerny (Department of Power) with effect from the forenoon
of 22nd December, 1979, until further orders.
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The 2nd January 1980

No. 3/80 F. No. 22/45/75-Adm.lI.—Consequent on his
appointment as Liaison Officer. Chukha Hyilel liaison Unit al
New Delhi an deputation biisis with The Chukhn Hydd Piojcct,
Bhutan, Shri M. I,. Chop:a, an Officer of Grade 1 of CSS
woiUng as Under Secretary in the Ministry oi' Energy (Depart-
ment of Power) relinquished charge of the post of Under
Secretary in the Department of Power on iht aftornoon of
31st December, 1979.

SHIPRA MANDAL, Under Secy,

MINISTRY OF RAILWAYS

(RAILWAY BOARD)

New Delhi, the 8th January 1980

No, E(GP)-75/l/141.—The notification of even number
dated 31st July 1979, wherein the name of Dr. M. Rama-
swamy, Assistant Medical Officer, Southern Railway was
deleted, may be treated as cancelled.

K. BALACHANDRAN, Secy., Railway Board.

New Delhi, the. 5th January 1980

No. ERBJ/79/10/21.—Shri T. N. Kaul, Section Officer
(Accounts) in the Railway Board's office is promoted to offi-
ciate as Assistant Accounts Officer with effect from the fore-
noon of 1st December 1979,

The 8th January 1980

No. ERB-I/74/11/10.—Shri Kuldip Singh, Section Officer,
Railway Board is appointed to officiate as Protocol & Cater-
ing Officer, Railway Board with effect from the forenoon of
3rd December 1979.

The 10th January 1980

No. ERBI/79/10/22.—The following Assistants of the Rail-
way Board Secretariat Service are promoted to officiate as
Section Officers with effect from the dates noted against each :

1. Shri Tirath Raj Yadav—3rd December 1979 (FN)
2. Shri N. N. Knpil—10th December 1979 (FN)
3. Shri S. S, Gaur—1st January 1980 (FN).

K. BALACHANDRAN, Secy,, Railway Board,
& ex-officlo It. Secy.

MINISTRY OF INFORMATION & BROADCASTING

New Delhi-1, the 4th lanuary 1980

No. 8/10/79-Admn.TT.—The President is pleased to appoint
Shri S. K. Sharma, IAS (Haryana : 1964), Deputy Secretary
in the Ministry of Information and Broadcasting, to officiate,
until further orders, as Director (Information Policy) in the
same Ministry with effect from the forenoon of 29th December
1979.

The 8th January 1980

No. 6/6/79-Adm.JI.—On attaining the age of superannua-
tion, Shri M. S. Khanna, Section Officer of the Central Secre-
tariat Service Cadre of the JVIinistry of Information and Broad-
casting and working in the Directorate General, All India
Radio, New Delhi retired from Government service with effect
from the afternoon of December 31, 1979.

J. S. TULI, Under Secy.

New Delhi, the 14th lanuary 1980

No. 303(1 )/79-B(D).—The President is pleased to appoint
on promotion Shri K. L. Sarin, Deputy .Regional Engineer,
Office of the Regional Engineer (North), Akashvani, New
Delhi to officiate in the cadre of Deputy Chief Engineer and to
post him as Deputy Chief Engineer, H.P.T., All India Radio,
Khampur, Delhi with effect from 12th December 1979 until
further orders.

No. 303(4)/79-B(D).—The President is pleased lo appoint
on promotion Shri S. V. Kanknl, Assistant Kivinper, T. V,
Relay Centre, Punc in official-- in the c.idre of Assistant Sta-
tion Engineer in All LmNa Radio mid to post him ias Assistant
Station Engineer, T.V. ilelay O n ire, lJune with effect from
31st August 1978 until further orders.

2. The above promotion is on ad-hoc basis and is subject
to the final decision of the Delhi High Court in writ petition
No. 491^77 filed by Shri T, R. Mehla.

V. KRISHNAN, Under Secy,

OFFICE Of THF RF.GISTRAR OF NEWSPAPERS FOR
TNDIA

New Delhi-110001, the Ilth January 1980

No. A-12026/2/79-Admn./RNI.—In continuation of this
office Notification No. A-19012/4/78-Admn./RNI dated 7th
December 1978, the period of deputation of Shri T. PitchJ-
mani. Accounts Officer in the Office of the Divisional Engineer-
Telephones, Hubli, as Circulation Officer in this, office at
Bombay, is hereby extended by one more year with effect from
13th November 1979 under existing terms and conditions.

S. P, DAS GUPTA, Registrar of News-
papers for India.

MINISTRY OF WORKS AND HOUSING

Now Delhi, the 19th December 1979

No. A-12023/2/76-PS.—In continuation of the notification
of even number dated the 22nd October. 1979, Shri K. K.
Khanna, Superintending Engineer, C.P.W.D., who relinquished
charge of the post of Joint Director (Designs) in the National
Buildings Organisation from the afternoon of 16th October,
1979, is granted extension of leave from 17th November 1979
to 22nd November 1979.

G. PRADHAN, Under Secy.

(WORKS DIVISION)

New Delhi, the 1st January 1980

No. 15015(l)/79-EWI.—Shri B. V. Kulkarni, Chief Engi-
neer, Central Public Works Department, voluntarily retired
from Government service on the 30th November, 1979 (AN)
under F. R. 56 (K).

The 5th January 1980

No. 15011A(4)/78-EWL—Shri M. M. Rana, Chief Archi-
tect in Central P.W.D. retired from Government service on
superannuation on the 31st August 1979 (AN).

S. RANGANATHAN, Under Secy.

TOWN & COUNTRY PLANNING ORGANISATION

New Delhi, the 8th January 1980

No. A-12025(ii)/2/79-TCPO/E*tt.I.—The Chairman, Town
& Country Planning Organisation is pleased to extend the ad
hoc appointments of S/Shri S. D. Bclsare and Vcd Prakash aa
Assistant Architects upto 31st March 1980 or till the posts
are filled up on regular basis whichever is earlier.

The appointments will not confer any right on the officers
for their continuance in the posts, seniority etc. and they will
be reverted to the lower posts at any time without assigning
any reasons.

A. K NARANG, Administrative Officer.

MINISTRY OF LABOUR

New Delhi, the 2nd January 1980

No. A-22020/3/79-C.L.T.—In the Notification No. A-
22O20/3/79-CLTU) dated the 22nd December, 1979 of the
Ministry of Labour for the words "7th July, 1979" the words
"18th My, 1979" may be substituted.
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The 9th January 1980

No. A-19011/41 /79-P.1..O —The President is pleased to
appoint Shri Gopal Lai Mcena as Labour Olliccr (Central
Pool) in the scale of Its. 700—40—900—EB— 40—1100—
50—1300 (Group A) in a temporary capacity with effect lrom
the afternoon of the 17th December, 19791 until further orders.

His pay will be fixed according to rules.

S. S. SAHASRANAMAN, Dy. Secy.

New Delhi, the 15th January 1980

No. 50/26/58-LB.—On his selection for the post of. Deputy
Adviser in the Planning Commission, Sbri S. S. Mukerjee,
a Grade III Officer, IES relinquished the charge of the post
of Deputy Directoi in the Ministry of Labour on the 14-12-79
(A.N.).

R. S. DESHPANDE, Under Secy.

New Delhi, the 15th January 19K0

No. A-12025/3/78-Fac—The President is pleased to
appoint Shri H. Sringeswara as Training Oilicer in Central
Labour Institute, Bombay under the Directorate General,
Factory Advice Service and Labour Institute, Sion, Bombay in
the scale of Rs. 700—40—900—EB—40—1100—30—1300
with effect from the 29th November, 1979 (F.N.) and until
further orders.

J. K. JAIN, Under Secy. (J)

(D.G.E. & T.)

New Delhi, the 11th January 1980

No. DGET-24/73/7y-Adm.lJ,—Shri P. S. Rohilla, Division-
al Employment Officer, Hissar, Government of Haryana is
appointed by the Director General of Employment and Train-
ing and Joint Secretaiy to the Government of India us Sub-
Regional Employment Officer, in the Directorate General of
Employment and Training, Ministry of Labour, on deputation
basis with effect from the forenoon of the 17th December,
1979 until further orders.

No. DGHT-24/7.V79-Adm.lL—Shri S. C. Lai, Senior Scien-
tific Assistant in the Directorate General of Employment and
Training is promoted by the Director General to Officiate as
Psychologist in the Directorate General of Employment and
Training, Ministry of Labour on ad-hoc basis with effect from
the forenoon of the 22nd December, 1979 until further
orders.

No. DGET-25/6/79-AdmJL—On attaining the age of
superannuation Shri K. B. Mathur, Section Officer in the
Directorate General of Employment and Training, Ministry
of Labour, relinquished the charge of the post with effect
from the afternoon of the 30th June, 1979.

No. DGET-25/28/79-Adm.II,—Consequent upon his trans-
fer to the Office of the Directorate General of J-actory Advice
Service and Labour Institute, Bombay, Shri S. Viswanathan,
Section of the C.S.S. Cadre in the Directorate General of
Hrnploymcnt and Training, Ministry of Labour, has relin-
quished the charge of the post with effect from the afternoon
of the 15-12-1979.

K. S. BAKOI, Dy. Secy.

MINISTRY OF SUPPLY & REHABILITATION

(DEPARTMENT OF REHABILITATION)

New Delhi-11, the 4th January 19R0

No. A.llOll/3/78-Admn.l—Shri II. L. Malhotra, an
Officci of Grade A1 of the Central Secretariat Stenographers
Service and officiating as Desk Officer in the Department ot |
Rehabilitation Ministry of Supply and Rehabilitation is re-
verted to Grade 'A' of Central Secretariat Stenographers Ser-
vice and appointed as Private Secretary to Secretary in the
same Department with effect from the afternoon of the 31st
December, 1979.

No. A.32013/l/78-Adm.l.—The President is pleased to
appoint Shri R. S. Srivastava, a permanent officer of the
Section Officers' Grade of the Central Secretariat Service in
the Department of Rehabilitation, Ministry of Supply &
Rehabilitation to officiate in Grade-! of the service for further
period from 6-11-1979 to 31-12-1979.

The President is aJso pleased to appoint Shri R. S. Srivas-
Uiya as Under Secretary in the Department of Rehabilitation,
Ministry of Supply & Rehabilitation for the aforesaid period.

No. A.32014/1 /78-Adm,l.—The President is pleased to
uppoint Shri S. L. Acharya, a permanent officer of the Grade
'C of the Central Secretariat Stenographers Service and offi-
ciating in Grade 'B' of the service, on the cadre of the
Department of Rehabilitation, Ministry of Supply & Rehabili-
tation, to officiate in the Section Officers' Grade of the Central
Secretariat Service in the Department of Rehabilition, Minis-
try of Supply and Rehabilitation with effect from the forenoon
of the 1st January, 19K0, until further orders.

The 8th January 1980

No. A.I 1011 /3/89-Adm.L—The President is pleased to
appoint Shri P. T. Chackochan, Section Officer on the cadre
ol" the Department of Rehabilitation, Ministry of Supply and
Rehabilitation to officiate as Desk Officer in the same Depart-
ment with effect from the forenoon of the 1st January, 1980,
until further orders.

The 9th January 1980

No. A-19013/3/78-Adm.I.—The President is pleased to
appoint Shri /Jharmendra Deo, an Officer of the Indian
Administrative Service and Deputy Secretary in the Depart-
ment of Rehabilitation, Ministry of Supply & Rehabilitation,
;ts Special Assistant to the Minister for Works & Housing
and Supply & Rehabilitation, in the same Deportment with
effect from the forenoon of the 31st July, 1979, until further
orders.

S. L. MEDIRATTA, Jt. Secy.
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